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CENTRAL ADroINISTRATIUE TRIBUNAL 

LUCKNCU BENCH,LUCKNOU.

0.A.No.22/88 (L)

Smt. S.L. Daur &
Others Applicants

Vs.

Union of India &
Others. Respondents,

Hon.l^r, Justice U ,C .Srivastava, U.C.

Hon. Wr. K. Obayya« A.[^._______________

(By Hon. Plr. K. Obayya, A.PI.)

The applicants who are 4 in number are employed 

in Research, Design and Standard Organisation of Railways 

(RDSO) at Lucknou. The applicant No.1 is senior 

Librarian (Rs.550-900), applicants 2 & 3 are librarians 

ffe.425-700) and applicant No.4 is Assistant Librarian 

(fe.330-550). In this application they have prayed for 

declaration that the post of Asstt. Documentation Officer 

(ADO) be ear-marked exclusively for promotion.* of Library 

staff i.e. from the post of senior librarian and that 

the applicant No.1 be promoted to the post of A.D.O. and 

applicants No.2, 3 & 4 are promoted to the next higher

*
posts. They have also prayed for quashing the (^emo. 

dated 8/3/88 (Annexure-9) rejecting their joint 

representation for revision of Recruitment and Promotion 

Rules for the post of A.D.G. (Lib.).

2. The applicants being holders of degree in Library

Science were qualified to take up service in the Library

branch. Applicant No.1, entered service in RDSO as

Librarian in 1958, and stood promoted as Senior Librarian

in 1981. The applicant 2 joined service as Assistant 
■ and was promoted as librarian in 1983,

Librarian in 1965^ Applicant 3 entered service in 1978

as Assistant Librarian and in 1986 be uas promoted as

Librarian. Applicant 4's entry into services uas in

1988 as Assistant Librarian.
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3, According to the applicants prior to 1979 the 

cadre structure and channel of promotion of publication 

staff and Library Staff uas separate. The post of 

librarian uas the top-most post (fe,550-900), Since 

there uas no class II posts sanctioned prior to 1978, the 

Railway Board, in 1978 sanctioned certain Class II posts 

to the Library Cadre. One post of Asstt, Documentation 

Officer (Library) uas allotted to R.D.S.O, and it uas 

ear-marked for promotion from the library staff. But the 

respondents instead of alloting the neu post to the library 

cadre made this as a common post for both the feeder cadres i.e. 

library cadre and publication cadre. The applicants made 

representation in this regard and urged that the neuly 

created class II (ADO) be exclusively ear-marked for 

promotion of library staff only. They have pursued the 

matter at different levels and the matter uas recommended

by the administration. But ultimately their efforts proved 

futile and uide order dated 8/9/88 they were informed 

that their request cannot be agreed to and the rules 

uhich have been notified on 10/4/84 regarding appointment 

and promotion to ADO remained valid and they cannot be 

changed as the above rules uere approved by the Railuay 

Board in consultation uith U.P.S.C. The contention of 

the applicants is that the post of A,0,0. (Library) is an 

upgraded post by surrendering one post to Assistant 

Librarian, as such this post belongs to Library Cadre,

It is their further contention that Seniority^ Channel of 

promotion of the tuo cadres being separate the merger is 

arbitrary and illegal, and this uas done only to deny 

promotion to Library Cadre,

4, The respondents have opposed the case. It is 

pointed out that the applicants are working in the library

,1—-̂ 3• • • w
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section under the Deputy Director (Documentation) and 

that one post of Chief Documentation Assistant which is 

a class III post uias upgraded to Class II Gazetted 

Cadre and the same was operated in Library section.

The recruitment and promotion rules for the said posts 

uere framed and they were notified on 10/4/84 (Annexure -1). 

According to these rules, 2 posts of Asstt, Documentation 

Officer, one each in library and publication, are to be 

filled by selection from amongst eligible staff of library, 

publication and documentation of R.D.S.O, It is also stated 

that the cadre of librarian and Documentation Assistant 

A  is separate upto the level of senior librarian, senior

Documentation Assistant and thereafter both these 

streams seek promotion to the post of Chief Documentation 

Officer (650-960). This was done in order to provide better 

promotional chances to library s t a f f . The neuly created 

post of Assistant DocumentatLon Officer (Publication) and 

A .D .0 . (Library) have to be filled in accordance with 

recruitment rules. The selection houevBT;, could not take 

place as the case filed before the Allahabad Bench of 

the Administrative Tribunal in O.A, No,538/87 is pending 

and in the interests of work adhoc arran§ment uas made by 

V - promoting senior staff to these posts. The respbndents

deny that one post of Assistant Librarian uas surrendered 

and one post of Assistant Documentation Officer (Library) 

uas created and allotted to Library Cadre, It is stated 

that one post of Documentation Assistant uas upgraded as 

Assistant Documentation Officer (Library). The respondent 

No,3 uho uas senior-most Chief Documentation Assistant 

uas promoted as Assistant Documentation Officer on adhoc 

basis. It is also stated that both these posts i,e. 

Assistant Documentation Officer (Library) and Assistant

• • • •
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Documentation Officer (Publication) are inter-transferable.

For the sake of convenience these posts have been designated 

as assistant Documentation Officer (Library). It is 

also stated that senior Librarian is eligible for 

promotion as Chief Documentation Officer and there­

from they are also eligible for promotion as Assistant 

Documentation Officer, The representation of the 

applicants were not accepted^ as upto the level of 

Senior Librarian there is no change of cadre and they 

can beff? promoted as Chief Documentation Officer, It is 

also stated that the applicants No,1 & 2 uere eligible for 

the post of Assistant Documentation Officer and they 

uere alloued to appear in selection t e s ^  conducted on 

29/6/86, but both of them failed to appear in the 

selection test. It is also stated that the function 

of documentation officer and librarian are inter-related 

and qualification required'is also more or less the 

same. Therefore, taking into consideration these facts, 

in consultation with UPSC, rules uere finalised and 

notified for the post of Documentation Officer (Library).

5, The respondent No,3 has also oposed the case by

filing a separate written statement, uherein he has 

pointed out that the post of Chief Documentation Assistant 

is a post which is common to both documentation and also 

to library staff, and senior librarian and senior documentation 

assistants are eligible for promotion on the basis of 

seniority. In the rejoinder, the applicant 2 has denied 

the averments made in the counter and it is reiterated 

that the post of Assistant Librarian uas surrendered and 

also it is pointed that the post of Assistant Documentation 

Officer is meant for library staff only and that the post of 

Chief Documentation Assistant is higher than that of

• • • • B
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Senior Librarian. It is also stated that rules framed 

by the Railway Board do not apply to the post of 

A.D.O, (Library), Objection has also been taken to the 

protnotion of respondent No,3 uho has been promoted as 

A,D.O, as he is also one of the candidates, for the said 

p o s t ,

6. Parties' Counsels have been heard. As a clear

factual position is obscured, by assertions and denials 

in the pleadings, ue have carefully examined the supporting 

documents/references brought on record from both sides.

The same document has been sometimes relied upon by both 

parties. The learned Counsel for the applicant contended 

that the post of ADO is ear-marked for library staff, as 

one of the Posts of Asstt. Librarian has been abolished, 

and the neuly upgraded post cannot be offered to other 

branches. This position has been denied on behalf of 

respondents. The relev/snt order on this issue is order

dated 27/4/81 (Annexure 10 to the Rejoinder and R-2 to

Counter). It reads as follous:-

" Sub:- Upgradation of posts from
Group ’C  (Cl.Ill) to Group »B'
(Cl,II) in the Documentation and 
Library Sections,

y Ref:- Railway Board's letters N o . P C , H i /
BO/PS/UPG/1/dt. 28-3-80 and 30-1-81.

Out of 20 posts to be upgraded from Group 

'C’(Cl.Ill) in the highest supervisory 

scale to Group *8’ (Cl.II), the element

of upgradation of one post has been ear­

marked to Doc. & Library Sections of RDSO 

vide Board’s letter dt. 30-1-81 quoted 

abov/8,

2. It is therefore notified that the 

upgraded post from Group *C' (Cl,III) to 

Group 'B' (Cl.II) scale fe,650-1 2 0 0 (RS) 

in the Doc. & Library is a permanent post 

of Chief Documentation Assistant, scale

... 6

-5-
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fe,650“950/RS upgraded as Assistant Doc, 

Officer (Library) on permanent footing.

Sd/- (P.R.Rao)
Oy.Director/E-1. ”

From the above it is noticed that uhat has been 

upgraded is the post of Chief Documentation Assistant, 

and',itTcannot besaid that one post of ADO uas created 

against reduction of one post of Asstt. Librarian.

So far as the rules are concerned, they have been 

notified on 10/4/84, Even if one Post of Assistant 

Librarian uas abolished, it does not follow that the 

benefit of consequential upgradation should go to that 

section or branch* There is no question of "Quid 

pro Cjuo in'.Service matters. Placement of persons, 

utilisation of Posts is always the discretion of the 

administration prompted by considerations of overall 

interests of administration and Public Policy, Reference 

may be made to the case of S'!. Ramanath Pillai Vs, State 

of Kerala (1973 S.C. L & S p,560) uherein the Supreme 

Court held that creation of Posts or abolition of Posts 

is a policy matter. For these reasons ue are of the view 

that the claims of the applicants for ear-marking ADOs post 

to the library cadre is untenable and without substance.

• So far as the rules are concerned, the applicants

have challenged the vires of the rules. It has been 

contended that these rules will not govern the promotion 

to the post of Assistant Documentation Officer. This 

contention prima-facie appears to be mis-conceived.

The rules known as Research, Design & Standard Organisation

. . . 7



(Group 'A' & *B' recruitment)Rules, 1984, were notified

on 10/4/84 by the [Ministry of Railways (Railway Board)

in exercise of the powers conferred under proviso to

Article 309 of the Constitution of India with the

con&ent of the President, These are comprehensive rules provid-

,ln'g' for' recruitment, promotion, etc, of Group A & B

posts of Deputy Director (dbcumfeatatiD'o);-r .

and also Asstt. Documentation Officer. The post of A.D.O.

is to be filled by promotion from amongst the departmental

candidates working in Documentation & Library cadres

through process of selection consisting of written and

vivo-vocB test. The requirements of educational qualification

experience etc, 'ar« also indicated. So far as the post

of Assistant Documentation Officer is concerned, the

appointment is by selection by promotion failing wftich

by direct recruitment. This post is open to the staff

holding posts in grade of Ps.425^700 and above. As the

rules have been notified under the Presidential

there is no illegality or irregularity in this behalf.

□ - . of the Supreme Court
Reference may be made to the decision,^n the case of

K, Subha Rao l/s. State of Andhra Pradesh (1988 S.C, 506)

wherein it has been held that the rules made under

article 309 have binding effect and that the state is

enjoined to follow the rules scrupulously for making

recruitment in accordance with rules. In the case of

of Durga C h a r a n n i s h r a  Us, State of Orissa (1988 S.C.

L & e 36) also it was held that the rules framed

under articles 309 after consultation with Public Service

Commission should be faithfully followed. That matter

related to certain matters relatingto challenge of

judicial service rules, Merely because a particular

rule does not faudcit a particular class of employees,

that will not vitiate or invalidate the law.
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8. From the qualification prescribed for both the

posts i.e. for library and documentation and publication, 

it is noticed that the qualification are more or less 

the same and also the posts are inter-transferable.

It is also noticed that there were instances of such 

transfer from ADO(Lib.) to ADO(Pub.) and from A.D.O.

(Pub.) to A.D.O. (Lib,). Cadres are no doubt separate upto 

a particular level, but beyond that both the cadres were 

merged. So far as the selection is concerned, the syllabus 

and other details were also notified and selection was 

on the basis of qualifying in the test and the applicants 

having been called for appearing in the examination, failed 

to appear in the same. As such their claim for promotion 

is without any basis. Unless they appear and qualify in 

selection, no right accrues to them for promotion as 

A.D.O. It would appear that selections and promotions 

to certain posts of A.D.Os and others have been challenged 

in 0 .A .F.o,544/07 and 0 .A .No,427/87 which are pending 

before this Tribunal, The controversy in these cases is 

different and these cases are not on the same subject as 

in the instant case before us. So far as this application 

is concerned, the reliefs prayed for cannot be granted, as 

the recruitment rules are valid and cannot be questioned. 

The applicants uill become eligible for promotion if they 

come up in selections and not otherwise, ’ The application 

has no merit and accordingly it is dismissed with no order 

as to costs.

Vice-Chairman.

Dated; f^/3/93. Lucknow,

(tgk)
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Application under Section 19 of the Adrdnistrative 
Tribunals Act, 19^5______ _

DATK OF FILING 

OR

DATS OF RECEIPT 

By POST

REGISTRATION NO. .

Signature

Registrar

IN THE CENTRAL AMHISTRATIW- TRIBUNAL 

ADDITIONAL BENCH AT LUCKHOW

1, Snit. S .L . Daur

2 . Siet.G, Chatterjee

3 . R.K. Dhingra

4, R.N, Sachan

Versus

1 • Union of India through the 
Secretary, Railway Board

2* Research, Design & Standard 
Organisation throu^. the 
Director General

3* S.P. Sinha, Assistant Documen­
tation Officer (Library)

Applicants

Respondents

DFfTAILS OF APFLI CATION

I .  Part.iculars of the applicants:

(l) Smb. S .L . Daur
Wife of Sri I .D .  Daur 
Senior Librarian
Research, Design & Standard Organisation 
Central Librai’y,RDSO, Manalcnagar, Lucknovr 
C-47/1 Manaknagar, Lucknow.

. . . 2 .
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(2) Smt. G.ChatterJ90 
V/ife of Sri K .K , Chatterjee 
Librariai
Research, Bes ign &  Standard Organisation 
Central Library, RDSO, Mana!<nagar, LucknoviT 
Akhtar Manzil,, 13O/ 1 4  J#C. Bose Marg, Lucknow

(3) R.K.Dhingra 
S/o Sri Rairsokh,
Librarian,
Research, Design k Standard Orgaiisation 
Central Library, RDSO, Manaknagar, Lucknow 
House No.Si-327 1 , LIG, Rajajipuram, Lucknow ,

r  (4) R.N, Sachan
S/o Sri G.L. Sachan 
Asstt. Librarian
Research, Design &  Standard Organisation 
Centr.aL Library, RDSO, Manakna-gar, Lucknow 
C-95/ 1O, RB30 Colony, Manaknagar, Lucknow

I I .  Particulars of the respondents:

(l) Union of India
through the Secretary, Railway Board 
Ministry of Railways, Rail Bhavan 
Kev; Delhi

(2) Research, Design & Standard Organisation 
through its Director General, Manaknagar,
Lucknow

(3) S.P . Siriha
Asstt. Documentation Officer (Library)
Central Library,
Research, Design & Standard Organisation, 
Manaknagar, Ludcnow

I I I .  Particulars of the order against which 
application is made ;

.Aribitrary and illegal merger of the librarian 

cadre with the publication cadre. Arbitrary and 

illegal promotion of respondent No.3 of publication 

staff on the class II  post of Asstt. Docuraentation 

Officer (Library) allotted by the Railway Board in 

the promotional channel for the staff in the 

library cadre. Denial of separate channel of 

promotion .in class I I  pest of Asstt. Docunentation 

Officer (Libi'ary) to the library" cadre in which 

the applicants are vrorking by memorandum datedm
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S.3.19£^^ by the Joint Director Administration-2 

for the Director General, RDSO,

IV* Jurisdiction of the Tribunal ;

The applicants declare that the subject matter 

of the order against which they want redressal is 

within the jurisdiction of the Tribunal*

Limitation;
/

The applicants further decLa-re that the appli­

cation is within the limitation prescribed urder 

Section 21 of the Administrative Tribunals Act 

19^5.

vl. Facts of the case ;

The facts of the case are given below;-

1. That the applicant No*1 is B .A ,(Hons.), B. ^

L ib .3c . She was recraited as Librarin in the year 

195S in the grade of Es*425-700 {Authorised scale in 

erstwhile Central Standard Office) ard on merger of 

Railv/ay Testing Hesearch Centre and Central Standard 

Office the seniority of the applicant alongwith other 

staff was fixed from the date of merger, that is, in 

September 1959. But the Respondent No. 2 arbitrarily 

fixed the seniority of the applicant from 1964 because 

the applicant had represented against the promotion of 

junior colleague in Lucknow who had joined in the year 

1961 in the same grade and the applicant was not even 

called for the selection to the higher grade. The 

applicant was, ho’vvever, promoted as Senior Librarian 

on 1 3 .3 .19^1 in the grade of P5#550-900 and is at present 

v/orking in this grade.



v<

• V '
' /

-4-

D

2. That the applicant No.2 ig B .A ., B .Lib .Sc .

She joined the Research, Design and Standard Organi­

sation (hereinafter referred to as RDSO) on 31 ,12 .1965 

as Asstt* ifibrarian and v/as proiooted. as Librarian on 

14*^«1973 in the grade of Ik;*425-700 and is working on 

the said post#

3 . That the apcaication No.3 is B .A ., B .Lib .Sc .

Ke joined RDSO as Assistant Librarian on 1 9 .6 ,197S in 

the grade of Rs,330-560 and promoted as Librarian on 

2 .6 ,19^6  in the grade of Rs*425-.700 and is working on 

the said post.

4. That the applicant N o .4 is M .A ., B .S c ., B.Lib.Sc. 

He joined RDSO on 29 .7 .1960 as Asstt. Librarian in txhe 

grade of Es,330-560 and is at present xforking on the

said post.

- r

5. That the above applicants are working urder

respondent Nos. 1 and 2 in the library cadre, Central 

Library, RDSO, Lucknow*

That prior to 1979 the cadre structure and 

channel of promotion of the publication staff and library 

staff were separate and as such the number of vacancies 

was separately allotted in both the cadres. This is 

evident from the revised Recruitment and Promotion R-oles 

applicable to class I I I  techjiical staff. These Rules 

sepaiately categorise the designation, scale of pay and 

channel pf promotion in the library cadre and according 

to chart I'^o.l along with the said Rules separate avenues 

of proraotion of the library staff have l̂ een indicated. A 

photostat copy of the said chai't No.1 showing ^firat-e
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Annexurs -1

X'

avenues of promotion of library staff is filed as 

Annexnre No.1.

7. That since in the aforesaid library cadre

there was no class I I  post, the Railway Boai'd in the 

year 197^ sacntioned 14 class II upgraded posts to 

ease stagnation and one of the posts was exclusively 

earmarked for the library cadre, that is , Asstt.

Do curfBnt at ion Off icer (Library).

i . That the library cadre , which m s separate

fxvm the publication cadre, v/as arbitrarily merged 

with the pu.blication cadre and members of the staff 

in the publication cadre, although junior in service 

to members of the staff in the library cadre, v/ere 

shovfn senior to the latter in the combined seniority 

l is t . Tte applicants aggrieved by this illegal and 

arbitrary merger of the two cadres made various repre­

sentations for keeping the tvjo cadres separate and 

making the avenue of promotion upto class II posts 

of Asstt. Docamentation Officer (Library) available 

to the members of the library cadre orj.y*

9 , That the respondent Ko.2 without taking any 

decision on the applicants representation continued 

to promote staff frcm publication cadre to the sanct­

ioned class II  post of Asstt. Documentation Officer 

(Library) exclusively earmarked by the Railway Board 

for the library staff.

10. That in the library cadre thei>3 is no post 

in the grade of Rs.650-960 which is the highest class 

III ' post and the highest post of the Senior Librarian
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in this cadre is in the grade of Rs*550-900. On the 

other hand, there are three class III  posts in the 

grade of Rs#650-960 in the publication/documentation 

cadre.

Annexure -2

11. That a joint representation by the applicants

dated 1.10,19^1 was made to the Hon’ ble Minister for 

Railways, Railway Board, New Belhi, for delinking of 

the nexirly created post of ADO Library from the documen­

tation/publication cadre and inak.ing the same available 

exclusively for promotion to the library staff ahd 

fLirther requested that both the cadres, that is, the 

library cadre and the publication cadre be separate upto 

class I I  level. A photostat copy of the applicants 

representation dated 1.10.19^^1 is filed as Annexure No»2c

T

Arinexure -3

12. That by letter dated 9.11.19^1 from th® Under 

Secretary (S), Jlailway Board, to the Director General, 

RBSO, Lucknow, it was decided that the recently upgraded 

post in class II and operated as ADO Library in RDSO 

should exclusively be in the direct channel of promotion 

to the library staff and not to be linked with the 

documentation cadre* It v/as further directed that 

since the channel of promotion to class II for docunen- 

tation is already available both the categiories should 

be kept separate upto class II level. A photostat copy 

of the letter dated 9.11*19«^1 is filed as Annexure

No .3 .

13. That on the basis of the aforesaid letter dated 

9.11.1981 the rrtatter vvas considered by the Director 

General, respondent No.2 , and it was decided to have one
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post of ADO Library earmarked for the library siae only. 

Accepting the above position, respondent No.2 ordered, 

for the separation of the post of ADO Library and making 

the same available for promotion of library staff exclu­

sively and the said decision was forwarded to the 

Railway Board l;y letter No.E Il/BS/ER /O /Lib . dated 

2 .1 .1982 , From the afoi^said letter it is eviaent that 

the respondent No,2 accepted setting apart the post of 

ADO Library for promotion of library staff only. Conse­

quentially amendments in the recruitment and promotion 

rules were forwarded to the Railway Board. The aforesaid 

decision relating to the saction of class I I  Post of 

ADO Library earmarked exclusively for promotion of 

library staff is in the record of tm  Raili^ay Board and 

respondents may directed to produce ti^ saiie befoi^ 

this Honlble Tribunal.

That the post of ADO Liorary is an upgraded 

post which has resulted from surrendering one post of 

Asstt. Librarian due to upgradation with the result 

that the number of working hands in the library cadre 

remains the sarr©. With the creation of th& post of 

ADO Library tte work among the existxng 4 posts in 

the library cadre was redistributed. As the aDO Library 

post is an upgraded post of Senior Librarian, he was 

required to shoulder sorm of the responsibilities which 

the Senior Librarian v/as performing. Consequently 

necessary changes m re made in the duty list of the 

staff in the library section by cirdular dated 5.6.19^7 

which I.V1S circulated to all concerned officers and stafi 

of the EDSO. A true copy of the extract of the cxrculai

-7-
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Annexure-4

dated 5.6 .19^7 relating to the upgraded post of ADO 

Library is filed as Annexura No. 4*

t

1 5 . That the draft of recruitnent and promotion 

rules for the library cadre , particularly in respect 

of promotion to the upgraded post of ADO Library, was 

sent for approv.al of the Railway Board in 1982. But no 

decision thereon has teen tai'zen.

1 6 . That in spite of the aforesaid decision of 

respondents land 2 to have the separate channel of promo­

tion and not to merge the publication cadre with the 

library cadre , the respondent Ko.2 arbitrarily and 

illegally posted respondent No.3, who oelongs to the 

publication cadre, to the post oi AIX) Library, thus 

depriving; the legitimate avenue of promotion of the 

applicants who belong to the library cadre. Respondent 

Mo.3 belonging to the publication cadre coidd not have 

been posted as ADO Library as he was already working on 

,the post of ADO Publicte.tion on adhoc basis and was il­

legally transferred to the post of ADC- Library on adhoc 

basis in September, 19^7* Thus the legitimate right and 

the only avenue of promotion fcfi class II post earmarked 

for the library cadre v/as denied to the applicants 

jeopardising their future chance of promotion altogethex-.

1 7 . That there is a separate seniority list for the 

piiblication cadra and the library cadre ard for the appli 

c.3nts belonging to the library cadre the only aven&e of 

promotion is in accordance with Annexure N0 .I  and because 

the class II post of ADO Library has been created by 

upgrading and surrerriering one post from the librai’y



cadre itself there is no justification for inducting 

persons from the publication cadre and appointing on the 

post of ADO Library* It amounts to denial of the only 

avenue of promotion to the class II post to the library 

staff*

That the aforesaid action of treating the 

post of AIX) Library as a comnon post available for 

promotion to the publication staff also is wholly 

arbitrary and is only a one way traffic. The said post 

on the basis of the existing structure of the two 

cadres, that is, publication and library , is liable 

to be filled only by members of the publication cadre 

due to the higher intervening class II I  post in the 

grade of Es.650-960 in the publication cadre. The 

highest class II I  iX)St in the library cadre l^eing 

that of Senior Librarian in the grade of Rs.550~900, 

the next higher class I I  post of ADO Library is alv/ays 

liable to be filled b3/ promotion from the publication 

cadre in the grade of Rs.650-960. This is wholly 

arbitrary and unjust and amounts to discrimination of 

the library cadre in violation of Articles 14 and l6 

of the Constitution of India.

-9-

19* That the applicant Ko.1 made a representation

dated 3 0 .4 * 1 9 ^  to the Director (jeneral, RD30, that 

she had boen x-rorking for the past two years as Senior 

Librarian in the grade of Es,550-900 and requested that 

she be transferred to the equivalent post of Senior 

Documentation Assistant publication in the grade of 

Hs. 550-900 so that she may becoiiB familiar v/ith the 

working on the publication sideeo as to be entitled
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Annexure-5

VAnnexuTiz6_

Annexure-7

for promotion to the post of Chief Do cun® nt at ion Asstt. 

in the grade of R s . 6 50-960 and finally to ths class II 

post of ADO Library, A tioie copy of the representation 

dated 30.4*19^3 by applicant No.1 is filed as Annexure 

N o .5* Siixtilar request x̂ as siade by applicant No.2 by 

hex- letter dated 4 *5 »1 9 ^ , a true copy of which is filed 

as Annexure No.6. Both the requests were turned domi.

A true copy of the iremorandurc dated $ .S . 19S3 rejecting 

the request of applicant i'!o«2 for being post^as Senior 

DocuuBntation Assistant (Publication) is filed as 

An ne xu r e N o. 7 *

r

20. That the Dy, Director DocunBntation by hns

letter dated 13.12,19^4 in reference to the staff post­

ing order No.441 dated 11 .7 .19^4 submitted that appli­

cant No.1 working as Senior' Librarian may be promoted 

to work against the post of S .D ,A . Library for which 

no other suifeable candidate is ai/ailable and also since 

the scales of pay for both S .D .A . Library and Senior 

Librarian are the same, that i s ,■ Bi:*550-900. It was 

also submitted that applicant No.2 may be consequently 

promoted as Senior Librarian and applicant Mo.4 nay 

be given a chance to work as Librarian. Tho aforesaid 

request v;as also turned down v/hich clearly shows that 

persons belonging to the library cadre are being discri­

minated against in matters of promotion and that the 

avenue of promotion to the px)st of ADO Library has been 

for ever closed to them which amounts to discrimination 

in the matter of promotion of the applicants in violatior 

of Articles 14 and l6 of the Constitution of India. A 

true copy of the letter dated 13.12,19^4 by the Dy.
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Annexure-S

,>r“

Anne XU re-9

Director Documentation is filed as Annexiire No*^.

21, That by rremorandum dated in reference

to the applicants’ joint representation dated 26, S. S? 

regarding recruitment and promotion rules for the

post of ADO Library, the applicants were informed that

the aspect of framing separate rules for the AID

Library has not been accepted by the Rai.lway Board and

the revision of the recruitment and promotion rules

is not considered necessar'y* A photostat copy of the

memorandum dated 8 .3.198S is filed as Annexure No,9«
arbitrarily

The representation has been illegallj'' arid/ rejected.

22. That respondent No.3 by virtue of holding the 

post of ADC Library, although on adhoc basis, is 

entitled to v/rite the annual confidential reports of 

the applicants and also making report on the asses si® nt 

of their work.

23* That the applicants have mi unblemished record

of service and they fulfil the requisite qualifications 

for promotion to the next higher posts in the library 

cadre. Applicant Kos* 1 and 2 particularly are eligible 

for the post of ABC library as they fulfil the requisite 

prescribed qualifications. The applicaiits being aggrie- 

ved by the nBmorandum dated S .3 *19^8 by which they 

N̂rere informed that their representation for making the 

post of ADO Library available for promotion to the 

Library cadre has not ceen accepted by the Railv;ay 

Board and the consequent revision of rikles is not 

considered, necessary and having no alternative effica­

cious rerosdy available have preferred this claim 

petition.
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I • Relief Soudit

In view of the facts mentioned in para VI 

above, the applicants pray for the following reliefsJ-

(i) To issue a suitable order declaring that the 

post of ADO Library belongs exclusively to 

the library cadre and is available for pronx)- 

tion of library staff from the next lower post 

of Senior Librariaji.

(ii) To issue a suitable order directing the 

respondents to promote applicant Mo.1 Smt.

S .L . Daur work ing as Senior Librarian as ADO 

Library.

(iii) To issue a suitable order that the applicant

Nos, 2,3 and 4 be respectively promoted to

^ the post in the next hicjier grade in the

library cadre.

(iv) To issue a suitable order or direction quash­

ing the order dated 3.3 *19^^ ( Annexure No.9) 

issued by the Jt . Director Administration-2 

for Director (general insofar as it rejects 

the applicants claim for making the post of 

ADC- library available for promotion of the 

library staff only.

(v) fo pass any other order or direction deemed

just and proper in the circumstances of the 

case.

(vi) To award the costs of the claim petition to

the applic-'TOts.
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VIII* Interim order

Pending final decision on the application, 

the applicants pra /̂ for the following iifeerim order

( i) The respondent No,3 S.F.Sinha belonging to

the publication cadre and vjorking on the post 

of ADO Library on purely adhoc basis may not 

be regularised and confirmed on the said post 

of ADO Library. Respondent No.3 n̂ ay be further 

restrained from v/riting annual confidential 

reports of the applica,nts or from making any 

report of the assessment of applicants’ work 

and the saine may be done by an officer superior 

to him*

Details of the Remedies Exhausted ;

The applicants declare that they have availed 

of the rerredy available by way of representation to 

the Railway Board, Rail Bhaviran, New Delhi thi’ough proper 

channel the Director General of RDSO Lucknow, vvhich has 

been rejected by the order dated ^,3*19SS (Annexure

N o .9 ) .

^ * Matter not pendin>7 with any other court, etc•

The applicants further declare that the 

Diatter regarding which this application is made is not 

pending before any court of law or any other authority 

or any other Bench of tlie Tribunal.

XI. Particulars of Bank Draft/Postal Order in respect of

the Application Fee:

1. risrce of the Bank on wiiich drawn —

2, Demand Draft No.

OR

^ 1. Humber of Indian Postal O rd er- ^  06
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2 . Same of the issuing Fes'St Office - G.T^O^/Luckr^otc

0 7 _  4 -  (98S
3 . Date of issue of Postal Order , ,

I pj)̂ U!i>ĉ o/
4 . Post Office at w?iich payable e>y

XII. Details of Index.

An index in duplicate cont'aining the details 

of the docunents to be relied upon is enclosed.

In verification :

I , Smt. 3 .L . Daur, wife of Sri I.D .Daur, working 

as Senior Librarijan, Research, Design & Standard Orga­

nisation, Central Library, RDSO, Hanaknagar, Lucknow, 

resident of C-47/1 Hanaknagar, Lucknow, do hereby 

verify that the contents from I to XII are true to rny 

personal knov/ledge and belief and that I have not 

suppressed any material facts*

Plauie . ------
Signature of the applicant.

Date ; 53-4' I S SS
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IN THK CKNTRAL AIMINISTRATIVK TRIBUNAL 

ADLITICKAI. BFIIJCH AT LUCKNOW

Registration No. 

Smt. S .L , Daur & bthers

Union of India & another

/19SS

Versus

AppliCcints

0pp. Parties

Details of Index

1 . Chart No. 1  shov/ing separate avenues, of promotion
of library staff. ' fC

2 . Applicants representation dated 1.10.19^1 to the
Hon’ ble Minister for Railways for delinking of 
the newly created post of ADC Library from the 
documentation/publication cadre. 17

3 . Letter dated 9.11.19^1 from the Under Secretary (E ),
Railway Board, to the Director General,HDSO, Lucknow 
deciding that the upgraded post of ADO Library 
should exclusively be in direct channel of promotion 
to the Library staff. 54

4 . Extract of the circular dated 5.6.193? relating to 
upgraded post of ADO Library.

5. Representation by applicant No.1 dated 30.4.19^3
to the Director General, RDSO, for transferring 
her to the equivalent post of Senior Documentation 
A.ssistant Publication. 3%^^^

6. Representation by applicant No.2 dated 4.5,19^2
to the Director General, RDSO, for giving an oppor~ 
tunity to work as Senior Docurnentation Assistant , 
Publication.

7 . Hemorandura dated 5*^«19S3 rejecting the request of
applicant No,2 for being posted as Senior Docunen- 
tat ion Assistant Publication. 57

Letter dated 13.12.19^4 by the Dy. Director Documen­
tation submitting that applicant No.1 be proiTioted 
against the post of SDA and applicant No.2 be conse­
quently promoted as Sr. Librarian.

9 . Memorandum dated d.3,l9BS informing tlie applicsnts 
that the aspect of framing separate rales for the 
ADO Library has not been accepted by the Railway Bo arc 
and also that the revision of the recruitiiBnt and 
promotion rules is not considered necessary* 50

; I
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WA/̂ >cap^ J\To t

Chart showing avenue of; promotion of 
■DocT^entatign/publication/ljihrar^/- staff

~r

Chief Documentation Asstt. 
!-.s-.650-960 (Rs)

3 yrs . service

Senior Librarian 
Rs .550-900(r s )

A

3 yrs .' service

1

Senior Documentation Asstt, 
. Rs .550-900(r s )

Librarian 

Rs .^^25-700(RS)
>

^ 1 ■^ yrs . service 5 yrs. service

Rs .!-!.25-70'o (RS)
Asstt* Librarian 

Rs i330-560(Rs)-
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Board*  ̂ file ERE/J/81/46/6

.•V:,;

he recently upgraded post in Class •*11*8* operated 
as ADO/ ,ib* in RDSO should exclusively b «^^e  direct j f , 
channel of promotion to the library staff and'jtfdt to be^/; 
linked vvith documentation cadre^ sTihce the. chai^el of I , 
promoti m to class-II for documentation cadre Is  alrea<;ly 
available^ Both the categories should be kept ceparate 
up to c.ass-II levelo

'•'V-

if v-:>

vfe: v-j' 
. f
•;<r- •. >.■:. • .

V
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The Iton*ble Hlnister fo? RaUnayoe 
Railway Board® • i

i ' ■

• y ; '  ,

(Through Proper Ohehaol) K

Sir.

Sub I Th© aew R&P Bul«s fbr'Ii1>wi|iaS 
la RDSOo

"m '. ■ •',
"Mi-
■ w

■ ■S-'
■ ■ ■;< ■•., .

T’.''

We# th© Librariana/RDSO beg to- outoit %he\.My 
follovyin  ̂ few facts for the perus^ of yoviT goodself 
and re quest your honour to intervene and. get our; 
grieve^icea redress and obligei

Se xrior to 1979 tho ES»P Bales applicable to 
staff of Library and Doounjontatlon Seotlons were 
distinct and separatee oualifloatloncti pei

; •

t^Q

S , - . -
the C£;dre structure and channel of promotiozxBj, for^v^th
the Categories were altogether diXf eroht;; end Indeî eadesi
To Illustrate^ a chart showing the nooo of ,,,poato anA pc(jr
scale and cha^mel of proootlon for both tho Categories lo
attached as Annexure

SI As the documentation Is a erub^dOî lDî -libr^x^

M- •'

science w© had been therofcro all along Jtif^stidgpliov^ 
Adian* for consideration of our promotlond' to 
tion oide frou the very begltmiug but ou©̂ .x«quootBlwerî |*M̂  ̂
never considored for proaotionel proopco$fe;̂ ;'The 
being different qualification and exporlc^o preM»lb^^^  ̂
for both the oets of staffo Aa a oonoQ^i^p.of 
the staff working on documentation sideviorô^̂ ^̂ ^̂  ̂
quicker proaotions la higher''grades due^-^f^iwin^'̂ ’iill;::

it :;

number of higher grade pocftsj whereas ttejp̂ ibrery- l̂tarlâ  
a very tl̂ jht cocpartaent of promotion hed|b,eea st^natlngr
in thoir initial grades© ; .-iv::;

4c Unlike Railw^ Board there was ■ m p ^tv o f ^
Librarian Class II la RDSO and tho MnaofSicd :b«ea[ 
requesting the Board to create one poot ^iriibraa^iSi ia0L 
Class II to roQOve the stagnatioa« ThoJE^krd h&4 S0t b e ^  
agreeing to tho repeated requesto of tho f jbSmtto duo to 
ban on creation of new pootSe However* la 1978 tho Boerd 
eanctionod 10 uj^raded post in CIhgb II for RDSO t®. be 
distributed whore the stagnation is visiblee'. She B^ard' 
also directed the KDSO Amao that out of these 10 Glass 11 
posts one :o3t can bo given to Library^ eo that jthe 
stacnntion of library staff can be r^aoved but tol our 
dlBnif>7 nothing was done in tbie direction^ Heanwkj^e  ̂
Instead of opening the Independent channel of pro^tloa . 
for the library staff by slloting one Claes II poptithe i 
R&iMiules v/ere changed in 1979» thereby sealing oUx, 
future Career by adding one more step to tho SToLSrarIan’S 
i«st for prjraotlon to CD3(65O®960/-) thoroafteK to - 
seek further prumotloa to Cl*II alongwith,SD/a« 53hO 
staff of docunentat ion well cs library repreo^t^

2/-
I



b

;t’
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tfc, - fy
against wuoa ai'bitrary and lj:retional doolslbn tjhioh 
njt baced on aound groundo* To our disappointaeat, 
ropreacntat;rjaa were not even cono.idorcd and also no 
too. /3 G ooasecjUcaioe thereof v/o tih.® libraiy stcfi: 
far lon ĵer leAgtli of sorvlce atagnated only la ona f^adep 
$cid autwnaticaily bocdtie juniors to all the of
documentation aeotion vnto had higlier tjr&loo and quiqker 
proQotiouol piospects tiian li'brary staff*

t?a8
OOP
t,r«pliod 
iiarlng

:h
rec

• . i*

'

hcv« .lndgo.-jida:it cnaiiiicl o f  i^roraotion f o r  tli«A iib ra 2y fsta ff  

in their --irio to re;j07c: tlio cr îisting atcKaatlon in tjhe 
Litorofit JuutiCQ  and oquity .

I •' '
fo r  ouio not o f  your aindncao cr.d gehoroUDlty Vfij 

snail raL'ii?J.n. ever ixide'otod to* your b'jni^?^h tionoux*

5. Reoontly tlic io&rd liave eaactioned one post oif 
AlX) ittc./iMb. C1*IX to reicovo the citr̂ -inafcloa ol librefcy 
staff !?ut clue to tlie new >&? i^uloc in Sspt**l979 oJiiliy ttifl : 
CUao a-ve eititlfu to this lost, Ihe new rules havĜ i
xc  ̂.ltcd r. great hardeiiip to tlie libraKy steff fcB? 'Whioh,^ 

iiad roipraaentiiî  to tii® froni very l)(^lnnlng» /i
Thusj, ?;ilh tbo exiating rules tho oaroer of thg liirifi'ay 
eta.cf i ! b e e n  dotncirrod for ever̂ t as a reeult of 
Introduotlon of one additional category of ODA bafoio' 
p.r-o'23tioa to CiasG II post aMd liakir\:j ub T̂ ith £oo»4'l?£sff 

,‘.1.11 ..levcr put at per with. .■DDcuraantation at 
despite ttia feot that we have been ctagnating xli in 
inHial iot.er acales for 10 ~ c2  years*

'H
6. in viovi of the above facta stated abov©c: -sye z 
j'oar good o-'ficeo to intervene in tho matter an^ rec

ic old Pv&P Ituler. and Class H  I»st of /JQO/lIb,aaCCt 
^cnntii'’, oxclucively be oait'acrkyd to tiie Sr*^ibra2

aff
the

oqueot 
tore 0-
ioned  

itian to^

Thanking youp

Youra faithfully0

Da/O ne Chert*

0

tdTsraririie/ KDSO

§ ^ a ! i 2 -

cf'V . U '

'̂ -Al
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iAnnotfuro

THB CADRE STRUCTURE & CHANNEL CF FRCMOTICN 
PR ICR TO 1979 R&P RULES, _______ ____________

,vii

DD(Doc) Class^I X posC. K

.1̂ ; 
. •1"'

T

>Docuuentation 
Section. of post.

ADO(P) post

4 posts.

K;,-

Librarian

f k ' . I

■’I & oL e o s S

S ' •' ■■ . 1
CDA
(650-960)

SDA
(550-900)

JDA
(425-'"^0)

Sr.Libtferifin 
(550-900) ,

5 posts. 

3 posts.

Librarian a 
(425-700)

Asstt,Librarian

Post, ■ I

a -  , '4

i-!2;;'t)P08t8*>.*1
' . - vi

■ \:f*: 
i;- Postfi.

talif icatlont 
j c .  or B.A.pM^aths

X

3.A. with tflplOTa/pegree 
, in Library/Sci.ence.

/jinexure ^BV .̂;
AS PER R8J> RULES AFTER 
________ MARCH* 1979.

-1 DD(D<
y No.oi pô ^

ADO(P) Cl,-II 1 post

ADO/DocAib, 1 post.

Cl.-I I

,i;V-
' 'Vis'jV •

CDA
(650-960)

SDA
(550-900)

JDA
(425-700)

3 posts.
<r

5 posts, 

3 posts.

. Sr. Librarian 
(550-900) J

■■■ .

Librariah-ili^• 
(425.700)

Asstt* Llbirarian 
(330-560) ii

fflo^of^DSsi;
X  post, '

.'-fev
iJ^post*^
•U-V;.
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Luekiim/̂

OcuuxL̂ &tJû  - -----

cj- n̂dl̂  (JfhMrt̂

{WhnaxafijsN̂ o 5

~TjLotiA/n(iĴ

■ PeJvfÔ

i4QST.U-tG4l.fT

■Government of India

•iinistry of fiailvrays( Railway Board)

i'fo. aRB-.i./Si/46/l

Tne i/irector General
RDb'O
Lucknovv

Dated: 9.11.81

sub: Ctoar,el of promotion for Librarian

Set': Yo.r letter «o. A/R/ p,i/ e

“ P^tc^the^Klnlster for R a l l « y , * 0

“ PEi-adod d o h  In -1,-,- tt .  ■ 
obO/Lib ir, ,;DS0 should'exclu -i»-T“ ', - '‘“ °Pari.ted as
°?  P»-“ otior. to the l i b r e n  *'■= «=9 a « s c t  channel
With docuirisntation cadre limbed

Both fh " “  a o c m w u t e t P i ' o m o t i o n  
Both^the categories should be j

- y  kindly be furnisted
Objection to ‘ h e r e ^ M i l / r a ^ ^ f ^

DA/nil

' V

’ Sbaai.

AoiiW'!'. 

,j^,S.O. Mlni'uy ni ■■.
LUlKNUW-

Sd,

, Agarwal)
Jnaer Secretary (S) J 

Hailv/ay Board

•iy<

*</

1>33
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IN THE CEI'ITRAL AIMIIIISTRATIVE THIBUKAL 

LUCK!TCW

Registration Mo. /l98^

Smt. S .L . Daur & others Applicants

Versus

Union of India &  another 0pp. Parties

Annexure Ho»4

R.D.S.O.

5 .6 .37

The post of ADO/Library :is an upgraded post 
which has resulted in surrendering one post of Asstt. 
Librarian due to upgradation, with the result that the 
total number of working hands in the library remains the 
sarce. With the posting of ADC'/Library, it is considered 
essential to re-distribute the work amongst the 4 'librar­
ians for the smooth functioning of the library. As AiX)/ 
Library's post is an upgraded post of Sr. Librarian, he 
is supposed to shoulder some of the responsibilities 
v/hich the Sr. Librarian was performing.

With the posting of ADO/Library, the follo^fing 
changes are made in the duti?- list of staff of the library 
Section;-

ADj / L ibrary; He will be overall incharge of the Library 
Section and w H l  be personally responsible for -

.1 Maintenance of catalogue cards in the catalogue 

cabinets.

.2 .  Maintenance of book cards of jnxbli cat ions transferred 
to sectional libraries directoratewise in the cata­
logue cabinets.

.3 Maintenance of order cards directoratewise in the
cabinet and to return the order cards to the directo­
rate concerned on receipt of books, publications in 
the library.

.4  General cleanliness, maintenance of attendance 
register and dead stock register.

.5  Passing of bills with the help of UDC.

,6  Audit and Inspection reports.

• 7 Items of confidential nature.

.8  Distribution and marking of dak with the help of LDC.

X X
X X

X X
XX

All concerned Officer & staff 
to please note.

X X
X X

_Sd/- Illegible 
(H,N, Srivastava) 

DD/Do c .
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL

LUCKNOW

Registration No. /19^S

Smt, S.L.Daur & others .......... . Applicants

Vs.

Union of India & another..................  0pp. Parties

AnneXIIre No.C

To,

The Director General, 
R .D .S .O .,
Ludcnow.

Dear Sir,

Sub: Transfer to Documentation Section as 
Senior Documentation Assistant 
cation) •

Sometine ago the librarians made a strong 
representation for the bifurcation of Documentation 
and Library Section, so that the present sta@iation 
of the librarians can be taken care of and also that 
they can have an avenue of promotion to class II  Cadre. 
Inspite of v^aiting for a considerable tiine no action 
seems to have been taken in this direction. Therefore, 
I request that the following arran^ment be favourably 
considered.

For the past two years I have been v/orlcing as 
Senior Librarian in the grade Hs.550-900. My next 
promotion is to the post of Chief Docuaentation Assis­
tant (Grade Es.650-960) as per existing R &  P Rules. 
Almost for all of ray cartE?er in the R .D .S .O * , I have 
been working as a librarian and I am conversant with 
all aspects of library v/orking.

It is my apprehension that when the time comes 
for my promotion to the post of Chief Document at ic^ 
Assistant I w uld  be at a disadvantage, because the 
post of Chief Documentation Assistant involves not only 
docunBntatiori work but also the control of docuraenta- 
tion assistants being purely publication work. For the 
purpose of the acclimatizing myself with publication 
vrork it has occurred to ne that it is an opportune time 
to post me as Senior Docuaentation Assistant (Publica­
tion) grade Rs. 550-900, It so happens that after the 
relieve of the present ADO/Doc* one post of S .D ,A . v/ill 
fall vacant in the publication Section.

* . .  2 •
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I request that I may be operated against this 
post. From the administrative point of view there 

are two advantages namely ,

(a) There is no question of posting me in a 
h i ^ e r  grade,

(b) I would be acquiring a working knowledge 
of Publication work which will stand se 
in good stead in RDSO when the tirae comes 
for ray promotion as CDA#

It is pertinent to mention here that^as there 
is a joint seniority of Library and Publication 
staff'at the GDA level at present and as such my 
acquiring a working knowledge of publication section 

is essential.

I would urge that ray application be considered 
favourably and that I may be given an early reply to 

my request.

TharJcing you,

ADO/DOC
DD/DOC
Sr. Dy. D.G.

Yours faithfully,

Sd/- Illegible 
3 0 .4 . S3 

Sr. Librarian

TRUE COPY
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BEFORE TdE CEMTRAL AIKIKISTRATIVS TRIBDHAL

LUCKNOW

Registration No. /I9^d

Smt. S .L . Daur & others Applicants

V e r s u s

Union of India & another . . . . 0pp. Parties

JT"

Annexure Np.^

TO,

The Director General, 
R*D»S«0*,
Lucknow.

Sir,

through proper  channel

Sub; Application for the vacant post of 
SDA in iXiblication section.

I have conB to knoiir from a reliable source 
that one post of SDA in publication section was lying 
vacant & now the :g«K2ciiSH: selection of that post is 
going to be cancelled due to non availability of suit­
able candidate k those who are available, they have 
not completed five year's experience. I would request 
your goodself to consider my case favourably as I ara 
working in the library for the last 17 years. At 
present I am woricing in the grade of Bs*425-700 k I 
am having good experience in rny field . Recently I 
have ^ a l if ie d  the test of Sr. Librarian held on 
1 7 * 4 ,^ ,  I f  I am offered to get the opportunity to 
work as SDA in publication section I shall try my 
best to pick up the job.

I have also cone to know that library Sc publi­
cation section is going to be mer^d shortly. I f  it 
is true it will be a good opportunity for im to shift 
in publication section.

I may mention it here that one SDA from 
publication section has been taken on loan in the 
library for better work. Similarly if  I  am also 
adjusted on adhoc basis & given me the opportunity 
to serve in publication section I would be good help 
to them.

I can assure you vfith the help of long 
library experience, I will be able to perfonn publi­
cation handling work.
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I f  you consider me suitable for the above 
post, kindly consider my case favourably & I may be 
given the opportunity for adhoc promotion till such 
time the suitable candidates are available. I shall 
remain grateful to you.

Thanking you,

Yours faithfully,

Dated : 4 » 5 * ^  

DD/Doc

Sd/- Illegible 
(Mrs Gauri Chatterjee) 
Librarian/RDSO

SO(E-I?)

THOE COPY

'M  ,
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MFORS THE CEI'jTRAL A m iM  STRATI YE TRIBUNAL

LUCKNOW

Registration No. /I9^g

Srat. S .L . Daur & others ......................  Applicants

Vs.

Union of India & another . . . . . . .  0pp. Parties

Annexure No. T

J

A/EP 10^1 5.e.$3

BlEMORANEUM

With reference to her application dated 

30 .4 .$3  requesting for her posting as Sr. Doc. 

Asstt.{Pub), Srat. S .L . Daur Sr. Librarian is 

informed that her request has been considered, 

it is regretted that the same has not been agreed to.

■ ■) DA: Nip.

Smt. S .L . Daur 
Sri Librarian 
Lib. Section 
RDSO/Lu cknow.

Sd/- Magan Lai 
for Director General 

Dt. 5.3.33

True Copy
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BEFORE TliB GEKTHAL AMINISTRATIVE TEIBUHitt.

LUCKNOW

Registration No. / ^ 9 ^

Smt. S .L . Daur & others ......................  Applicants

?s.

>/ Union of India another..................  0pp. Parties

p-
Annejcure No.2

Central Library 

R#D.S» 0«_______

Mo.L/Staff Qated ; 13.12.19^4

Sub: Filling up of the  ̂ vacancy consequent
to promotion of Shri V. S .L , Srivastava 
as GDA/DCG.

j  Ref: Staff posting order No.441 dt. 7 . I I .S 4 .

Shri "/.S .L. Srivastava, has been prcraoted 
t<o the post of CDA/Doc  v^.e.f. 23*11.19^4 and since n̂o 
alternative arrangement vice him has been suggested 
in the office order, tha post of SDA{Lib) previously 
held by him has fallen vacant. The following transfery 
promotion in chain of promotion of Shri V .S .L . Srivas­
tava are suggested so that the work of th© library 
does not suffer for want of an incumbent to the post 
of SDA(Library)

1. M rs.S.L . Daur, Sr. Librarian may bepermitted
to work against the post of SDA/Lib. (Previously 
held by Shri V .S .L . Srivastava) for which no other 
suitable candidate is available. As the scales of 
pay for both SDA/Lib and Sr. Librarian are similar
i .e . Es.550-900, no financial loss shall be incurred 
by Mrs. S .L . Daur, if she is allowed to work against 
the post of SDA/tibrary.

2. Mrs. Gauri Ghatterjee being the senior most
librarian and as she has put in more than 19 years 
service in the Library itself, may be promoted as 
Sr. Librarian vice Mrs. S .L . Daur till such time the 
regij.lar selection is made.

* » • .  2 .

\
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3 . Shri R,N. Sachan, Asstt. Librarian may loe
given a chance, in the chain vacancy, to woric as 
Librarian vice Mrs. Gauri Chatterjee as wa3 done in 
the case of Mrs. Manju Malhotra & Shri S.K, Doreja, 
in the publication section.

Dy. DG. is requested to approve the above 
proposal to give incentives to the Librarians.

Dv.Dir. Gen.

Sd/- Illegible 
(H.K. Sri vast ava) 

Deputy Dir’ector/Documentation 
13.12.19^4

TRUE COPT

A

J

I

\
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Government of India -  Ministry of Railways

RESEARCH DESIGNS & STANDARDS ORGANISATION

^ ^ ■ 2 2 6  011

N o . E I I /E b /p T ^ /L ib (P t .)  LUCKNOW -226 011-Date
Our Reference............ ......... .

J. 50567 & 50017

‘^-3-1988

%

I'iEMOR/vNDlM 

in  --efersnoe to their  jo in t

.“ ^ ^ ^ ^ f t . r . ^ : n ^ r t h e T s S :? o 5 e s T r / r n L ° i e a  t^at the '

®e?e approved by « 2 % 2 t s “ lor‘' ° A r o / S l “ h as ’ n o t ’ t e S ' ’®''’' 

f.c = ” by S l \ w a ^  feard in consultation  with UPSC. .ev is io n  

o f  ^&P ^ l e s  is not considered necessary .

5 )i/>

(1 . A. Khan)
J t .  Directo r/Adinn-II

for Director General

Smt. S .L .D a u r ,
S r .  L ibrarian ,
J7DS0/Lucknow

'^ t . ,  Gauri Q iatterjee , 

L ib  rari ^ n . RLfc>0 , _L ^ _

S h . R.K. Dhingra, 
i.ibr-arian, ^ S O ^L K Q .

SI:. q .N . Sachan,

,\ss tt  .Li brari an, 
nuSQ/Luctoow
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Before the Central Mmlaistrative Tribiarial 

Circuit Benchj Lucknow

jPlUH

om-toehalf _of Respond^itj  ̂ j g. x

............................M ..........................................

Begiatration Mo« 22 of 1988(1^

SffitoS.LoIIaQr and others

Vso

Union of iladia and others

oo Applicants

«©■ Hesporzdeot s

i «

* t'

I, S^Bhatia, s/© late Shri U<,G%^atia, aged 

about 5k years, resident of 0«»77/ 2, Kanak BagaPp 

lackmotf do hereby soleanly affim  ajad most respect© 

i^lly shoveth as Qnder:

lo That the deponent is working as Deputy 

BirectoP/EstablishjaentoI in the Research, Designs 

and Standards Organisation, Lucknow (hereinafter 

referred to as BDSO) and as such he is ftaiy coa»s 

peteat to affirm the Mfidavit on behalf of 

Respondents isioso 1 &  2sb!

IIo That the depon^t has carefully gone throoi^ 

the relevant records relating to the instant case 

and has acgtiainted with the facts and circumstances 

of the Case deposed below:

111* Before dealing with the para«wise reply of 

the PetitJon, the Rdspond^ts are placing the entire 

background as well as the Drief history of the

®F8Ctep-3̂ tg80i5meati'
lii D . S. O., Ministry o f Railway 

Alambaiih, LUCKNOW_<
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Case hereiB Deloirs

Ihat the Petitioners are workUag as Sr©

Librarian, Morarian aî d Assistant Librarian

in the Library Section of RoDoSoO ,̂ Liaclinowg

They are working lander the Deputy Director

(Docuubntation) and this post is lying vacant

at preseat*S> 3a April 198I, one post of Shief
is a

Document at ion Assistant whichZj^^n QLass III 

post was upgraded to Class II Gazetted cadre 

and the same was operated in the Library 

Section of this Organisatioo as i^sistaot 

Documentation Officser(Library)* With the 

operation of this post, it was considered proper 

to frame the Becraitment and Promotion ^ales 

for the said post» Accordingly the draft E & P , 

Btoles were sent to the Bailway Board for approval 

la consultation with the Unices Public iService 

Commissiono The R & P Buies were finally 

approved and notified vide Notification 

NooEBBV77/M i/2^ 1 >1 ^III dto ^

copy of the same is annexed as ApaexHre m m  

According to these R & P Rules, tm  Class II 

posts of Assistant Dscuoentatlon Officers, one 

each In Publication & Library Miogs are to be 

filled by positive act of selection from amongst 

the eligible staff of Library, ^cuurentation 

a^d Publication Sections of R«D«SeO« These 

R & P Rules are rot exclusively either for 

Documentation/Publication or Library sta ît^

- 2

E ^ . d t v C f e r ^  
R. D . S. O., Ministry of RaiKv . 

Alombach, LU CKN O W ^5



®ie paTa-wise comments on the Petition are 

glveo as laMer:

3̂ 0 3?hat the contents of paras I, H ,  III  & If 

©f the Petition call for no coraaents as these are 

only a fflal̂ ter of record;̂

Ihat the contents of para V of the petition 

are trolly misconceived and are veheaeatly denied©

Ihe petition is highly time-barred aad is liable 

to he dismissed on this ground alone» canse 

of action arose to the petitioners much prior to 

coming into force of Central Mministrative llribmal 

Act, 1985c

VI(1 ) That in reply to para VI(l) of the 

applicatloia, it is stated that the contents are 

partially denied^ ^toSoLoE^or, having qualiflca^s 

tlo&Ls as B«Ao(Hons«) al3d Biploraa In Library 

Science was appointed as Librarian scale Hsvl6©^35t)/PS 

oEi She was promoted as Sr.LlbrariaEi

scale SSd55G«900/B® on ad hoc basis 13^^85

followed by regnlarisatlon ¥,©*f<, 29efeB2o Kie 

other allegations made in this para are irrelevant 

for the purposes of this case© Sat«̂ 6oC?haterjee 

having qualifications as Bo4*/Boliibo®eo was 

appointed as Asstt. Librarian scale Bsel^OoJOd/^; 

on 31o12065« ®ae was promoted as Librarian 

scale Esoii25^700/BS on ad hoc basis Woe©f̂ t 1V 9«73 
followed by regularisation Woe«,fi 3olO-7i*.©i

Jy. DirectOi’ )^SBSteK»,
D . S. O ., Miaistry of Raflwaya, 
Alambagb, I .U C K N O W -3
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contents of paras TLis, 5)

, , of the application need no comments^

¥1 (6) Thattae contents of para VI(6) of the

application axe not admitted in the form 

they staEd* It isj however  ̂ submitted that 

as per eztant R & P Byiles, the channel of 

promotiom of the Class I H  staff working 

in Library, Publication aEnd DocmmentatioB 

Sections of B«I)»S»0« is as mders

^ ie f  Soccusentation Assistant
. (^0- 960/H S) 

c
'f

SroXfeCo Asstto(550t>9G0/HS) Sr*Librarian(55CĴ900/BS)

Jr.DoCo Asstto(:if25a700/ES) LibrariaQ(**25b7G©/BS)

Asstto Librarian 
(330&560/ES)

Anything contrary to the above is denied^

¥1 (7) ^at  the contents of para ¥1 (7) of iSlo the 

application are denied« It is stated that in 

April 1981^20 ©lass III posts were upgraded 

in CJloII (Gazetted cadre) and out of which 

one post of Chief Doeumentation Assistant 

was upgraded as Assistant Bocoisentation 

Officer(Library) in Glass II  scale Hs*650o 

1200/i© vide HDSG Hbte Mo.3SI/^0BS/1 (IJPG) 

dated 27^i^ 1  (copy at 

VI(8) Shat in reply to the contents of para ¥1 (8) 

of the petitioa, it is submitted that the cadre 

of Librarians and Documentation Assistants

Wltsstos I^Si^neBt, 
ft.. D. S. O., Ministry o f Railways 

AlambaQb. LUCi^OW-S
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is separate upto the level of Srolsibrariaia and 

iSroDocumeatation Assistant ia scale Bsc^^O^QQ/RS^ 

SJiereaflter employees from both the streams seek 

promotion to the post of Chief DocuaentatioD 

Assistant in scale Bs«650^960/RS«, Ihis was 

Sone to provide better, avenue of promotion to 

the library staff fbr hi^er graded

V^(9) 5hat the contents of para ^ ( 9) of the 

petition are deniedĵ l It is stated that the tm  

postsj one each of Assistant Biocuiaentation Officer 

(library) and ^assistant Doeui^iitatiai Officer 

Ci^iblicatioa) In RDSO, are for the time being 

filled on ad hoc basis by senior most staff 

pending regular selection ^hich has to be 

finalised aftel* finalisation of case Eo*533 
of t987(P*KoMisra ^So Union of India) îhich is 

pending in this Hoh*ble Tribunal at Allahabad 

as for both these posts of Assistant Sbct^entation 

Officers there are common R & P ^ilesi

^  ^ (1 0 )  That the contents of para 71(1© of

the petition call for no coaments*̂

“̂ (H j , 12 & 13) That in reply to the 

contents of paras 71(11, 12 & I3) of the petitioa, 

it is submitfed that it is difficult at this stage 

to offer comijsnts specifically as the old papers/ 

Files on the subject are not availableo These 

facts have already been brou^t to the notice 

__  of thî s Hbn'ble Tribtmal in the ease of

Dy. Director BsfSSB sE^^li
<. D . S. O ., Ministry of Raiiways 

Alambaoh, L U C K N O W -S
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Siri P*KoMlsra '̂ 86 I&dLon of India 3b RegBo ®feo>

533 of 1987«

^C l^) That In reply to the contents of

para tl(lif) of the petition it is stated, that 

the saHie are denied to the extent that m  post 

of Asstte Lihrarian was surrendered* Eowever̂ , 

one post of Chief Asstt^ scale Rs«»65Gd96G/BS 

Was upgraded as ilsstt® Documeatation Officer 

(Library) as \fill be evident from

That ia reply to the oontents of 

para VlCl5) of the petition it is subraitted 

that the Buies for the ttjo posts of Asstt^ 

DoCoOfficers were sent to the Bailway Board 

and the R & P Eules have been notified vide 

Bailway Board’s Ifotification M ,m si/77 /kk /^  

VoloHI dto lOoŝ foŜ  with the approval of 

IT*P«SoC« ini the other {□.legations made in 

paragraph uEder reply are irrelevant and 

deaiedft^

^  VI(16) That In reply to the contents of

para tl(16) of the petition, it is submitted 

that as already explained in reply to the 

contents of para 6(i2:) of the petiti©Hp 

Respondent Noo3 was premoted as ilsstto 

Documentation Gfficer/Pubo on ad hoe basis 

by virtue of his being the seniormost Shief 

Docuiaentation Assistant, ii^ch post according 

to the B & P Rules is to be filled by staff

Dy. ©iiector
II. D  S. O., Ministry of RaSwayo 

MMafeaoh, LUCZiNOW -5
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from Library as well as from Documentation Wiijg<,

As per the R & P Rules, both the posts are inter® 

changeable and there Is no objection for Respondent 

Ko*3 to work as Asstt* Documentation Officer/Lib« 

also. %  Is pertiaent to point out that these two 

posts of Asstt* Documentation Officers for con# 

venieace of identity have been designated as 

Asstt. Documentation Officer(Pub.) and Asstt. 

Documentation Officer(Lib.)«

18) That in reply to the contents of 

paras ¥1 (17 ) and TI(18) of the petition, it is 

stated that the same are denied as it is not 

only misleading but also far from the truth.

Senior Idbrarian is eligible for prona>tion as 

Chief Documentation Asstto in scale Rs«650-960/RS 

in addition to being eligible for promotion as 

Misstt* Documentation Officer as will be seen 

from the Channel of Promotion Chart of the 

tw© Categories ^ich  is as follows:

Channel of Fromotiou Chart

Chief Docuaentation i\sstt*(Rs.65o«96o/SS)

']—  --  ^

Sr^Doc. Asstto (Rs.0©#9o6/RS) Sr©Librarian
-| , (Rs *550j900/RS)

Jr.Eoc, Asstt.(Bs«i»25t>700/HS) Librariaa(RsoJ^5*»?0Q/RS)

- ■ ■ I ■
Asstto Librarian 
(Eso33G#56G/BS)

As such| to the post of C^ief Documentation 

Asstt* (the post which hau b e ^  upgraded' as

U>. Director EsfaBIishmem,
D. S. O., Ministry o f RaSwayb
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Asstt« Documentation Offieer/Libo ) the staff ©t 

the Library as well as the staff ©f the Pablication 

are eligible*

VI(19, 20) As regards paras VI(19, 20) it is 

stated that the request of Applicants Nq*s 1 & 2 
was not accepted as according to the B & P Rules;̂  

for the post of Sr .Documentation Asstto, Sr<,’

Librarians are not eligible but Sr.Librarian 

Can always go for the higher post of ^lief 

jDocumeErfeatiom Asstt« It is pertinent to 

mention that Applicants ®o«» 1 & 2 are, howeverj 

made eligible'for the posrti of Asstt<i Bocusientation 

Officer and they were given chance to appeal 

in the selection T^ich was held on 29 & 30-6-87 
but they failed to appear in the selection & 

did not take the .

TI(2) As regards para ¥1 (2 1) it is submitted 

that the functions of documentation & Library 

are inter-related and the qualifications 

^  prescribed for various non«igazetted categories

in the Library as well as Documentation are 

more or less the same; therefore^ after taking 

all these aspects into consideration and also 

the administrative convenience, it was eono 

sidered necessary in consultation with the 

U.P«S<C o to have the same rules for the 

posts of Asstt^ Documentation Officers for

Library & Publication Hingsy —--- ---

— - -

L>y. D irector,
< D  S. O ., Ministry of Raflways 

-Vlambafsh, L U C K N O W -5



TI(22) As regards para ¥1(22), Respondent H©*3

is entitled to write Confidential Beports of his 

staff who are direetly placed under his control 

and as such there is no bar that ha being iU 

ad hoc position cannot write Confidential Beports 

ofi his staffo!

VI(23) ^  regards para M (23) it is submitted

that ipplicant Nos« 1 & 2 are eligible^ for the^-^ 

post of Asstt« Documentation Officers and they 

Can either be posted in the Library or Publication 

Section according to the convenience and required 

ments of the Mministratioia, and as sucli cannot 

ezclusiY6l7 claim the post of Asstt« ])ocumentation 

Gffieer/Libi since the R & P Bi^es for both the 

posts of Assttv Docu^ntatidB Officers framed 

by Rly.Bo^d in consultation with the U.PoS«G<, 

are eoramono

¥33: (^) That the petitioner is not entitled 

to any of the reliefs claimed ’̂

(n.) !&at the petition is highly tlme«barred 

and is liable to be dismissed ©n this 

ground aloneô

(C) That aU  the grounds taken by the 

petitioner are not tenable in law 

and the petition is liable to be 

dismissed as sucĥ ;

(D) Ihat the petitioner’s petition is 

frivolous, vexatious & liable to be 

dlsmisse^o

- 9 '

* 9  -  o  D e p o n e T f T " ^

a e. s 9 , l̂ .l̂ rectorBstabHshinem,
R. D . S. O ., Miaistry of Railw., 

Alambafiji, L U C K N O W -^



0
-  10

I, S.Qiatia, Deputy Blrector/£stabllsbment«>I, 

Hesestrch CesigQs Standards Organisation, I^oknou 

do hereby verify that the coat eats of paragraphs 

I to ^11 are based on perusal of ̂ official records 

and legal advice received* K® part of this reply 

is false and nothimg material has been concealedo

aacei Luqcww^- 

Date: - U89« &jr. XMiectep 
H. D. S. O., Ministry o f Railway; 

41a m b ^  LU CK N O W -5

A
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T H E  G A Z E T T E  O F  I N D I A  : M A ? n 9 8 4 / V A I S A K H A  15, 1906 '
(Pa r t  H — Sec . 3(i|

(6) (9 ) («o ).
( " ) (12)

W P T  iTnT

frr<f<nRiv 

^  R m r

’ft finft irtr 5̂- 
wrpT ftjtnt S 

>n ffHTW 

firohn iRWiihn

^1%? I

2 'ri -T̂wfir im trtr Tirt: >t 
"IT

M IN ISTRY  O F  R A IL W A Y S  

(Rsilway Board).

New Delhi, the 10th April, 1984

G J .R i 452.— In exercise of the powers conferred by the 
proviso 10 article 309 of the Constitutipn, Ihe President here­
by makes the following rule* • regulating the melhod of re- 

, cruiimenl to the Group ‘A ’ and Group 'B‘ posts of Deputy 
Du^ector (Documentation) and Assistant Documentation om- 
cer in (he Research Designs and Standards Orcanisation, 
Lucknow of (he Ministry of Railways, namely

1. Short lille and commencement.— (0 These rules may be 

c^ied toe Rese&rcb Designs and Staadards Orcanisation 
(Group A  aod Group ‘B*}, Recru!tracn> Rules. 1984. •

. . .  'O'"® 'nio force ion (he date of (heir
publication in (he OlEcial Gazette.

2. Number of posts, classifica(ion and scale of Pay.— The 
number of said posts, (heir classiOcadon and (he scalc of 
pay attached (hereto, shall be as speciilcd in columns i2 (o 
•» of Ihe Schedule annexed to these niles. <

?. Method of Recruitment, aee limit, qualifications etc.— The 
method of recruilmcnt. ase limit, qiinllcntinns and olher 

matters relating to (he said post*, shall he as specified in 
columns 5 to 13 of the said Schedule.

fWt Jt%W3T itT JHtrmirif 
W f  ^  V  

’'+^1 (firfrAir-CT-
'nWf fiTS) T r?-
’Tuihr (fjren nt-
httto trr frrfoir Tften

% jnm ?ri^

'Tt sfltfira stR- 

’TT Jf sjtott 42S no 

^  tr HT ^

 ̂ V  <jjff <rt
Pnrfirâft iprtTct 5l( 

Hr n̂r  ̂
"S’T <fk Tt ̂  nrnr- 
vftHV ^  5'r sftr

SGO ?o 'Tt'Tg?

?* I ...

:—  trf? «i|d

Nt 'fI' iral 
%  TTW  ?tfTO ?ni-

■inrT frttr 

?fim  n̂TT a)

Hift »it
 ̂faij qrd nmn 

^  t

Ilf I ,

(ik Wimr/sm Primr 
:— wr>fhrrir If 

»<i«ifa!T Onrnftir 
HfrrfiT

TOhr fii ^  snSift 

>rfT ninl'i 
>flfcr TOT  t 

. fft Tin ?mwT-

liW in
^  w )« « r  Jf'

tJV spft STIlî-

I

jftntr TtnM 'PT=n

 ̂ »rrt«r-1/77/44/24-̂ 10 HI]
3T'̂<» sttgfr, frf̂ , ̂  tffi iTiT 7>;i »rrw «tti>

4. Disqualifications : N o  person,—

(a) who has entered into or contracted a mariage with 
a person having a spouse living; or

(b) who, having a spouse Jiving, has enlered into or
contracted a marriage with any person;

shall be eligible for nppointment to any of the said posts.

Provided that the Central Government may, if satisfied O  
(hat siich marrioge is permissible under the personal law 
applicable to such person and (he other parly (o (he niarriace 

and that there are other grounds for so doing, exempt any 
person from the operation of this rule.

5. Power to Relax.— Where the Central Government is of 
(tie opinion (ha( it is necessary or expcdienl to do so il 
niny, by order, for reasons (o be recorded in writing and 
in consullalion with the Union Public Service Commission,

nny^cl.iss or category of persons.

6. Saving.— Nothing in (hese rules shall affect reservalion

movwJS'f °  .11®' Olher concessions required to be'
provided for the candidates belonging (o Ihe Scheduled Caslcj 
and (he Scheduled Tribes and other special calecorict of 
persons in n-cor.lancc ;Wlh Ihc or.lcrs issued by ^he CeS- 
tral Government from (ime to time in (his regard.

)

a-

ti(

Q. Di S. 0  , Mlgj.’itry of Rc iways,
■ "  ‘ * : fcU'CSNOW-.s ■ ■
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^̂ Aĵ tant 3*
ipoounentaiion (1983) 

»Officer.

GenertI Central 

Service Group 

'B* gazetted (non- 

mlnitterial).

Rs. 650-30- 

740-35-810- 

EB-35-8RO- 

40-1000-DB- 

40-1200.

•Subject to 

variation.

S ckc lio n  N o i Exceeding 

30 ycnrs.

(Rclexabie for 

G overnm ent ser­

vants up(o 5 years 

in acc 'rdancc w iili 

the instructions or 

orders issued by the 

Central G ovt.)

N ote  : The crucial 

date for determ ining 

the fige lim it shall 

b :  the closing diitc 

for receipt o f appli- 

'•it io n s  from  can- 

dii'.ates in Ind ia  

(other than those 

in A ndam an  and 

N ieobnr Islands 

nnd Lakshad A'ccpV

N o

IPahi !1-1-Sk .

n)

Essential ;

(i) Master's degree in Phy- 

sic5/Chemi>ir>;Matheni3- 

tics o f a  re<ognised U n i­

versity or cn iiiv i’ lcnt.

(ii) Degree or equivalent d ip ­

lom a in L ib rJry  Science o f 

a recogniscd University or 

Institute.

(iii) 3 years’ experience in 

a responsible c^tpacity In a 

L ibrary o f  s trn d a n i.

N ote  •. I . Q ua lifica tio ns  arc 

relaxable at the di>crction 

o f the U n io n  Pub lic  Servicc 

C om m ission  in  case o f c a n ­

didates otherwise well 

qualified.

N ote  2 ‘..T he qua lifica tion(s) 

regaro inp experience is/are 

relaxable at the discretion 

o f the U n ion  Pub lic  Scrvicc 

Com m ission  in  the case o f 

candidates be lopg ing  to 

Scheduled castes and  Sche­

du led  Tribes if at any sta j -1 

o f sclecticn. the U n ion  

Pub lic  Scrvicc Com m ission  

is o f the o p in io n  that sufTi- 

cient num ber o f candidates 

from  these com m unities 

possessing the requisite ex­

perience arc no t likely to 

b ;  availab le  to  fill up  the 

vacancies reserved for them .

’ I)

DesiriiWe :

(i) M astr’s degree in L ibrary 

Science o f  a recognised 

University or equivalent 

(ii> Experience o f  drcunien- 

tation  w o ik  in  a responsible 

capacity.

( ili)  W ork ing  know ledpo o f 

any o f the nio<lern Euro ­

pean language other than 

English.'

N o . But m ust 

& o s s ^  atleast 

J ia c h c lo r ’sdegree 

and  degree o r f i j iii .  

_^a!cnt d ip lom a  in  

1̂ ‘brarySci5Tce~ , 
o f  a  recogniaed 

bn ivers ity  or 

equigileat.

10

2 years By p rom otion  fa iling  

w hich by direct rcctt.

I I 12 13

Pic'inriion :
Thr<>u{;li ilcpartm ental m.-Icc- 

tion (which .shall include 

ord inarily  a written le.st and 

a viva-voce (test) o f  G rade 

‘C  staff (other than M in is ­

terial staff) w ork ing  in a 

^do cun ien ta tion and  L ibrary . 

The SelectiorTshall be n u d e  

from  am ong  the staff

G ro u p  ‘B‘ D .P .C .

Three D irtc trrs /A ilili-  

tio na l D irectf'rs.

N ote  : The procecflings 

o f  the D epartn ien ta ! 

Promoti<>n Com m ittee  

relating lo  confirm.--

- tion  shall be sent to 

the C om m ission  fo r a 

app rova l. If , however.

C onsu lta tion  

w ill, the U .P .S . 

C . ncccssary 

while m ak ing  

Uircct rccit.

Director ^mmisbnieni.
R. D. S. O., Ministry o f R;-J!-

tucsNow- ‘
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. O O J^^W T  OP JMDTA MTwtSTItv np BAti.WA'̂ S 
R^EAIST  ̂ UEJ5T0NS & STA^DAm)^ nT̂ OA'̂ TBATTOW

No.EI/S/0RO/KDPG) . Datedt ^  7-4-81. -

Subfo Opgradatlon of posts from '’roup«C<(Cl.TTTl to .
(C1»IJ) In the Documentation and T.lbrary

Befi- Railway board’s letters No.pCITI/50/PS/UP0/l <3t. 
2*^*3.80 and 30.1.Q1.

4r. 4.U upgraded from Group »C» (Cl.Ill)
in tne nighest supervisory scale to Oroup»B* (Cl.IT), the
I  earmarked to Doc,

Library Sections of RDSO vide Board’s letter dt. 30.1.81 
quoted aoovs,

p’ therefore notified that the upgraded post from
the^Doc ^-roup»B»(Cl.ir) scale Rs.650-1200(RS) In

f i  ^-î rary is a permanent post of Chief Documentation
f ^.650-D60/RS upgraded as Assistant Doc,

1 oiflcer(T.ibrary) on permanent footing.

tlr.. following fuKher upgradations within,
group c (Cl,TIT) are made to ensure corresponding reduction 
In the base grade instead of highest supervisory category In 
the Doc A  Lib sections In terms of Railway B o a r d ’s letter 

 ̂ dt, 2B.3.80 quoted a^ove.

S.Tio, Category of post Ho. of 
-— L_ _ | o  upgraded. posts.
T n ^ s F t . U ^ r a r l a n -- —

Rs.330-560
2. t.lbrariar\ 425-700 i
3. Sr.Librarian i 

RS.550-9D0

Category of post Ho*of 
as upgraded. posts
y^ihrarlan i
BS.42S-700
f5r.Librarian 9 5 0 - 1  
€hief Doc, 1
Asstt, 650-960

4. Accordingly the permanent .sanctioned strength of these 
categories inthe Doc & Library (Including publication), before 
and after upgradatlon will be as undert-

___ ____ Ho. of posts
Bef ore Alter
upgradatlon upgradatlon

j S.No. t^ategory

1. Asstt .T.lbrarlan (Rs . 330-560)
2. Librarian (Rs. 425==700)
3̂. Sr.T.lbrarlan(Rs.550-900)
4. Chief Doc,Asst. (Rs.€50-960)
5 , Asst .Doc,Offlcer/l-ibrary

Ss.650-1200

T
2
1
5

5* This has the arpr^al--0f-the Dy.DirectpW neneral.

T  
2 
1
5
1  (excludg. one 

^ost of JUX)/P 
under DW^).

BIreetor
R. D. S. O., Ministry o f Railway.' 

iiilaiBbaQb. LUG^OW-il

(PoR.Rao)^^ " 9  
Dy ,D ire ct o r/Eol

JDF/RDSO/rro. ______ ___________
, Copy to :l 1. The Audit Officer, RDSO/T.FO. 2. SOE-3. 3 . CA 

a : DD5-JI 5. SnE-4 DD/Doc DD/Pub  ̂ py.DO

(P.R.ieo)- -
Dy.Director/Eol
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SURSSH PRAKASH

IN THS CENTRAL ADMINISTRATIVE TRIBUNAL 

CIRCUIT B SNCH, LUCKNOW.

WRITT3N STAT3MSNT 

On behalf of

IN

.OFPOSITS PARTY

Registration No. OA 22 of 1988fL’> 

District: Luclcnow

1« Smt. S .l . Daur
2, smt, G. Chatterjee
3. Sri R,K. Dhingra 

Sri R.N, Sachan4,

lo

2.

3.

.......Applicants

Versus

Union of India through the Secretary, Rail\#ay Board.

Research Designs & Standards Organisation 
through the Director General,

S.P. Sinha, Asstt, Documentation Officer(Library),

• . . . . Respondents.

Written StateJnent of Respondent No. 3 suresh 

Prakash, aged about 45^ yrs,, son of late Sri Onkar 

Prakash Sinha, presently working as Asstt. Documentation 

Officer/Library, Research Designs & Standards 

Organisation CR.D.S.0 .) ,  Lucknow-225 Oil,

.Deponent

I, deponent, above named do hereby solemnly 

affirm and state as follows:

1« That the deponent is at present working as 

Asstt. Documentation Officer/Library in the 

office of Research Designs & Standards Organisation 

(R .D .S .O .) , Ministry of Railways, Lucknow which 

is a post falling in the Group 'B' (Class II) 

category in the cadre of Documentation, Library
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& Publication Group of RDSO, The deponent 

has been working on the post of Asstt, Documentation 

Officer (ADO) in RIBO since 21*6.1982 on adhoc 

basis as ADO/Publication and ADO/Library,

2, That the .deponent has read the copy of 

Application filed by Smt. S.L. I&ur and others 

before this Hon^ble Tribunal, The deponent has 

fully understood the contents thereof, and he 

is in a position to reply the same,

3, That the correct name of the deponent is 

^Suresh Prak^sh* and not »S.P. Sinha* as mentioned 

in Application of Smt. S.L* Daur and others*

The deponent never written surname "Sinha«.

It is a pity on the part of the Applicants who 

do not know the correct name of their immediate 

controlling officer,

4, In order that the Hon'ble Tribunal may 

appreciate fully the correctness of the facts of 

the case, the deponent may kindly be allowed

to submit a brief history of the case as an 

introduction hereunder before the parawise 

comments are offered:

Brief History of the Case

Research Designs and Standards Organisation 

(R .D .S .O ,) being the only fficD Organisation of 

the Indian ^ilways consists of main disciplines 

of Civil, Mechanical, Electrical, ®;T and 

Metallurgical & Chemical Engineerings and other 

Support Groups of General Administration (GA), 

Documentation, Library & fUblication (DLP),



V
Stores, Financed: Accounts, etc, enjoying 

the self-contained unique status as anyother 

world body of I&D functions.

While the Group ‘ C‘ (Glass III) staff of 

the main disciplines and Support Groups are 

patterned to diversify into large number of 

Directorates and Groups for a specialized 

approach viz. Mechanical Disciplines diversifies 

into Motive Power, Carriage, Wagon, Engine 

Development & Testing Directorates, the Group 

(Glass II) posts of this discipline are combined 

in a single discipline in a common seniority to 

serve all the five Directorates. Similarly all 

the main disciplines are controlled for posts 

in Group ‘B* (Class II) and above*

In the same manner while the Group • C* (Class III) 

staff of Documentation & Library Streams seek 

their own promotions upto the level of Sr, 

Documentation Assistant and Sr. Librarian respectively 

in their own Streams but from the level of Chief 

Documentation Assistant (CDA) and Group ’B' (Glass II) 

level a combined seniority in the cadre of 

Documentation, Library & Publication (DLP) Group 

has been patterned for which the Becruitment 

& Promotion Rules existed as obtaining on all 

the other main disciplines of RDSO,

This characteristic of separately structuring 

seniority in Group * C  (Glass III) to a certain 

level of a Stream and then for Group »B' (Class II) 

posts the seniority being broad-based amongst

-3-
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certain such Streams in a combined and composite 

structure is left to the wisdom of Union Public 

Service Commission (UPSG) & Railway Board drawing 

close integrity with other similar National Bodies 

for the uniform growth; thereby structuring fficP 

Rules for Group »B* (Class II) posts being under 

the control and guidance of QPSC and the I&P Rules 

for Group 'C*( Class III) posts being controlled 

and guided by Director General/R, D,S#0. only. 

Therefore tiie characterisation of the structuring 

of IBcP Rules for Group »B  ̂ (Glass II) posts in 

all the major disciplines of RDSO as well as 

Documentation, Library & Publication (DLP) Group 

is beyond the jurisdiction of any arbitration,and 

this unique position obtaining is only the valuable 

ingradient that holds any National Body with proper 

officers* content.

In tlK context of the foregoing paras the 

position obtaining with regard to Documentation, 

Library & Publication (DLP) Group in R .D .S .0. 

for Group »C  (Class III) and Group ‘ B‘ (Class II)
(

posts is submitted hereunder in an explainatory 

chart:-

« 4 -

—
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! Asstt, Documentation Officer
Grade Rs. 2000-3600( EPS) 

Group »B*(Class II)
" T“ — ——— —— —

It 
I

m f’ Rules struc. 
^tured by UPSG 
& Rly, Board.

'chief Documantation Asstf7 
Grade Rs. 2000-3200( RPS) 
Group ‘ G’ CClass III)

|Sr, Documentation Asstt, 
•Grade Rs* 1640-2900(RPS) 
; Group 'G* (Class III)

”jr . Documentation Asstt, 
Grade Rs. 1400^2300 

Group ’ CMGlass III)

Sr* Librarian 
Grade Rs. 1640-2900( RPS) 
Group 'G»(Glass III)

Librarian ^
Grade Rs. 1400-2300(RPS] 
Group'G’ ( Glass III) ,

fAsstt, Librarian 
'Grade Rs. 1200-2040(RfS) 
’.G roU D  ‘ G‘ (Glass III) ,

%

m i-q 

m O  

«  \

I«:'P Rules for the post are framed by Railway Board in 
consultation with UPSC« There is no vertical entry 
to the post of ADOs but by a selection in which the 
Staff of both Documentation Stream and Library Stream 
are eligible to appear*

I
I&P Rules are framed by the Director General, 
R. D.S.O,



Under the f&P Rules it is «mply evident that
*

^  the iBrsons in Library Stream including the

^  Petitioners are entertained even upto Group «B'

(Class II) cadre in Documentation, Library & 

Publication Group. In fact earlier Shri Pratap 

Singh, the then Sr. Librarian of the Library 

Stream was promoted to the post of Asstt, 

Documentation Officer and even the petitioners 

Smt, S.L, Daur^. Srat, G, Chatterjee, under the 

same BScP Rules were called to appear in the 

selection for the post of Asstt. Documentation 

Officer (ADO) alongwith other staff of Documentation 

Stream,. Thus the petitioners Smt, S .L , Daur and 

others on one hand are enjoying benefits under 

the Rules me^nt for Group »B'(Class II) 

and Group »C  ̂(Class III) and on the other hand 

eroneously and fictitiously frustrating the RDSO 

Administration before the Hon' ble Tribunal with 

no tangible facts of unjustice or a dispute.

However, the orders quoted by the i»titioners 

against which the Application is made are so
t

vague and presumptive that no firm case or unjustice 

could be founded vtoich needs intervention of the 

Hon* ble Tribunal*

5. In the background of the foregoing introduction 

submitted, the deponent offers hsreunder his parawise 

comments as required at the sametirae tte deponent 

is praying for the dismissal of the Application as 

no case could be established by the Petitioners 

under the jurisdiction of the Hon'ble Tribunal,

-6-
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i) That in reply to contents of Paragraph No, VI* 1 

of the application, it is submitted that the points 

raised by Smt, S.X. Daiir and others are quite 

irrelevant to the case. However, it is pointed

out that she is not possessing the degree of 

«B .Lib ,Sc.” as claimed by her in this paragraph, 

and she is an arts graduate,

ii) The contents of Paragraph Nos, V I ,2, V I ,3 

and V I ,4 of the Application do not call for any 

comments except that Applicant No. 2 Smt, G.D, 

Ghatterjee and Applicant No* 3 Shri R.K. Dhingra 

are arts graduates.

i
iii) Ttet ;in:reply to the contents of the Paragraph 

No. VI*5 of the Application, it is stated tmt 

applicants are also working under deponent ytio
is their immediate controlling officer. This 

fact has not been mentioned#

iv) That in reply to the contents of the Paragraph 

No. VI. 6 of the Application, it is sta.ted that 

there are only two Streams- * Documentation* and 

’ Library* - in the Publication, Documentation and 

Library Group in RDSO. There is no Stream like

‘ Publication* in this Group; Publication being 

one of the functions of Documentation Str^m,

This fact is also evident from Annexure-I of 

their Application, The Documentation Assttso 

of the Documentation Stream are posted in the 

Publication/Library/Documentation Sections 

depending on the workload of each section#
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V ) That the contents of Paragraph No, VI.7 

of the Application are misleading and incorrect 

and hence denied. Railway Board did not sanction 

any Group ‘ B* (Class II) upgraded post exclusively
I

for * Library Stream* in the year 1978* In fact 

in the year 1981, Railway Board vide their letter 

No. PCIII/80/'?S/'JPG/l dt, 30,1»81 sanctioned 

the upgradation of 20 highest supervisory scale 

of Rs. 840-1040C RS), Hs. 650-960CRS) & Rs. 700-900(RS) 

posts in RDSO to Group *B‘ (Glass II) out of which 

01̂  post was earmarked to Documentation & Llbrar^L 

Section (copy annexed at Annexure A-l)« Consequently 

Director General, RDSO vide their notification 

No. Sl/S/ORQ/1 (0?G) dt. 27.4.81 notified that 

the upgraded post of Group »C* (Class III) 

scale Rs. 650-960 (RS) to Group »B» (Glass II) 

scale Rs. 660-1200(RS) in the Documentation &

Library Section is a permanent post of Chief 

Documentation Assistant 92ale Rs. 650-960(RS) 

upgraded as Asstt. Documentation Officer/Library 

on permanent footing(copy annexed at Annexure A-2)«

V i )  The contents of Paragraph No. V I,8  of the 

Application are far from the truth and are denied.

As already explained, there is no Stream like 

‘ Publication* in the Publication, Documentation

& Library Group in RDSO. Documentation Asstt s. 

are working in all the three sections i.e . 

Publicatioq/Documentation/iibrary Sections 

depending on the need and workload* Documentation 

is a part of Library Science only and hence same 

basic qualifications have been prescribed for
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Anaexure A-3

Annexure A~4

Annexure A-5

Annexure A-6

>

recruitmsnt of staff both in Documentation and 

Library Streams in RDSO* This fact may be 

seen from I&P Rules for these Streams, issued 

by DG/RDSO vide Office Order No, 24 of 1987 

(copy annexed at Annexure A-3), The uhification 

of these two Streams 'library* and *^ocument=ition‘ 

in RDSO was dorB vide Addendum Mo. 1 to Office 

Order No. 7 of 1979 (copy annexed at Annexure A-4), 

This unification of Streams was done as per the 

' general policy decision* of the P^ilvi^y Board 

(DG/RDSO's memo No. A/R/RT/TS( Pt,) dt. 22.1,80 

copy annexed at Annexure A-5) and \Aiich gave a 

channel of promotion to Sr. Librarian in scale 

Rs. 550-900 (RS) to the post of Chief Doc. Asstt, 

in scale Rs. 650-980(RS) as requested by the 

staff of Library Stream from time to time. 

Immediately after this unification tq/^Library 

and Documentation Streams Shri Pratap Singh 

the then Sr. Librarian viho was stagnating, 

was promoted to the post of Chief Documentation 

Asstt. and Smt* S.L. Daur, Librarian was 

promoted as Sr. Librarian vice him and other 

lower category of Library Stream sw rf were 

also promoted in chain vide DG/RDS0‘ s SPO 

No. 100 of 1981 (copy annexed at Annexure A-6).

Had this unification of Library and Documentation 

Streams not been done Sri S.C. Adlakha, the 

senior most Sr. Documentation Assistant scale 

Rs, 550-900(RS) of the Documentation Stream 

would have been promoted to the post of Chief 

Documentation Asstt, scale Rs. 650-960(RS) in 

place of Shri Pratap Singh and Sri fratap Singh
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would have retired as Sr. Librarian and Smt, S.L. Daur 

(Applicant No. 1) would have been promoted to the 

post of sr. Librarian only in the year 1984 instead 

of 1981 i.e . after the superannuation of Shri Pratap 

Singh in 1984. subsequently^in August 1981 Shri 

Pratap Singh being a reserved community candidate, 

was again promoted to the post of Asstt, Documentation 

i0ffic er/Library only after working for five months 

on the post of Chief Documentation Asstt, vide 

DG/RDSO’ s Officers' Posting Order No. 106 of 1981

Annexure A»7 (copy annexed at Annexure A-7), Had this

unification of Library and Documentation Streams 

not been done the deponent would have been 

promoted as Asstt, Documentation Officer in 1981 

soon after the upgradation of one post of Chief 

Documentation Asstt. Thus,the chances of promotion 

of staff of Documentation Stream were offset at 

the cost of staff of Library Stream to that extent.

Recruitment Rules for the two posts of Asstt, 

Documentation Officer(ADO)/(ADO/P & ADO/L) were 

enforced from 6*6,1984 after their publication in 

the Gazette of India, part II , Section 3, sub­

section (i) dt. 5 ,6 .1984 vide i^ilv^y Board’ s 

notification No, EHB-I/77/44/24-Vol. Ill dt. 10.4,84 

(copy annexed at Annexure A-8)« publication

of these rules, all the staff of Library Stream 

requested twice the RDSO Administration to 

immediately hold the selection for the Class II 

(Group »B') posts of ADO vide their application
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aexure A-9 & A-10

Annexure A-11

dt. 28,6*84 and 10 .9 ,84(copies annexed at Annexure 

A-9 and A-10). Conceding their demands RDSO 

Administration held the selection in which two 

of the Applicants Smt, S.L, Daur,Sr. Librarian 

and Smt, G. Chatterjee, Librarian who were 

falling under the zone of consideration were 

also called (DG/RDSO’ s notice No. S-II/aS/P,B/o 

(Lib) dt 18.6,87 copy annexed at Annexure A-1 1 )*

It is quite surprising that after acruing the 

benefit of unification of two Streams • Documentation 

and Librarjr* for such a long tine the Applicants 

who belong ti) the Library stream now want a 

separate cadre that too with a Group 'B* (Glass II) 

post of Asstt, Documentation Officer/Library 

which has been created by upgradation of a permanent 

post of Chief Documentation Asstt, of Documen­

tation Stream,

vii) The contents of Paragraph No* V I.9  of the 

Application are incorrect and are emphatically 

denied. As already explained in Para 5 . (VI) above 

there is no Stream like * Publication* in the. 

Documentation, Library & Publication^in RDSO. 

Railway Board did not earmark any Group *B'

(Class II) post exclusively for the Library Staff, 

After^the instructions laid down by the Railway 

Board, the post of Asstt, Doc. Officer/Library 

came into existence from 27*4,81 by upgrading 

the post of Chief Documentatica Asstt* and 

Shri Pratap Singh, who was promoted as Chief Doc* 

Asstt, from the post of Sr. Librarian on 3,3,1981
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was again promoted and posted as ADO/Library 

w .e .f. 14. 8.81 vide DG/RDSO* s Officers' Posting 

Order No, 105 of 1981 being a reserve community 

candidate.

viii) The contents of Paragraph No. VI. 10 of the 

Application are matter of record and hence need 

no reply. However it is clear from the contents 

of this Paragraph that by unifying the Streams of 

« Documentation* and  ̂Library' Sr. librarian 

grade Rs. 660-900(HS) got the channel of promotion 

to three posts of Chief Documentation Asstts* 

grade Rs. 650-960(RS) which resulted in better 

avenue of promotion to the staff of Library Stream* 

Had this unification of * Documentation* and ‘ Library* 

Streams not been done Sr. Librarian would have 

been deprived off this opportunity of promotion in 

Grade Rs. 860-960(RS) and Grade Rs, 650-1200(RS) 

blocking the channel of other staff of Library 

Stream,

ix) The contents of ^Paragraph No, VI. 11 of the 

Application need comments from Respondent Nos* 1 and

2. However it is clear from para 3 of Applicants* 

Application to Rly, Board placed as Annexure II  of 

Application that ‘ documentation' is a iBrt of 

'library science* and librarians had all along been 

requesting for the unification of their Stream 

with Documentation Stream in RDSO in order to have 

better chances of promotion*

x) The contents of Paragraph No. V I .12 of 

Application again need comments from̂ fikxpaocassdt

-12-
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Nos* 1 & 2 in the absence of any notification to 

this effect. However, after perusal of Annexure 

III A of the Application it is clear from its 

para 3 that only commants were invited from RDSO 

and no decision was taken on the subject. Moreover 

the bonafide of contents of this letter also needs 

confirmation as the same has been attested by one 

Shri I.D . Daur who is the husband of one- of- th^ 

Applicant No, 1 Smt, S.L, Daur,

xi) The contents of Paragraph No, VI.13 of tiie 

Application are denied. Respondent No, 2 i.e .

DG/RDSO is not the competent authority to order 

for the separation of post of ADO/library and

making the game available to library staff exclusively, 

milway Board is the competent authority for all 

such matters who turr^d down the proposal keeping 

in view the recommendations of Railvay Reforms 

Committee and Union Public Service Commission,

Moreover there are only four posts of librarians 

in various grades and there will be very limited 

or no choice for selection,

xii) That the contents of Paragraph No, VI, 14 of the 

Application are misleading and are denied. The

post of Asstt. Doc. Officer/iibrary has been created 

by upgrading a permanent post of Chief Documentation 

Asstt, of Documentation Stream, That the duty list 

enclosed as Annexure 4 to the Application, is not an 

official Duder as official order together with 

organi<?ation charts can only be relied upon.

However, any officer can lay down under the control

-13-
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and guidance of sectional instructions to the 

staff working under him for the efficient and 

smooth working of the section. Ho the Duty List 

io question is to be viewed only in the nature 

of local guidance so that abuse of such duty list

in supression of any office order can not take 

place. Therefore, to support this duty list no 

office orders were issued by the competent authority 

and hence no comments are offered. The Applicants 

can quote only such office orders, if any«

xiii) That the contents of Paragraph No, VI, 16 

of the Application need comments from Respondent 

No, 2e However, it is pointed out that a lot 

of deliberations and ground works had been done 

on the issue of 'unified* vis-a-vis’ bifurcated* 

structures of ' Library** and 'Documentation’

Streams by responding and taking into account 

not only the staff representations on either 

side but also the policies enunciated by Railway 

Board, So this issue was settled once for all 

during 1983 itself and in such a settlement all 

staff representations on either side i. e# ‘ Library* 

and ’ Documentation* Streams and other valued 

relevant observations formed ttie base for the 

formation and framing of Recruitment Rules for 

the post of Deputy Director (Documentation) 

and Asstt, Documentation Officer in RDSO (Group 

A and B) Recruitment Rules-i984) which came into 

force w. e. f. 5*6,1984. The staff of 'Library 

Stream* requested RDSO Administration twice

7
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to hold the selection for two posts of Asstt. 

Documentation Offlcsr Immediately afte the 

Recruitment Rales came Into force on 5b5,»1984.

xlv) That the contents of Paragraph No, VI.16 

of the Application are denied. The post of 

Asstt, Doc. Officer/Library was being occupied by 

one Shri Misra of Documentation Stream before

deponent took over the same on 18th August 1987 

in terms of Officers' Posting Order No, 45 of 

Annexure A-12 1987 (COPY annexed at Annexure A-12), The Deponent

Is working in Group (Class II) post of Asstt* 

Documentation Officar (ADO) from J uib  1982 as 

ADO/Publication and was subsequently transferred to 

the post of ADO/Library in August 1987.

X V )  That the contents of Paragraph No, VI, 17 of the 

Application are not correct and hence denied. 

Applicants belonging to Library Str^m are having 

avenue of promotion to the post of Chief Documentation 

Asstt, in scale Rs, 550-^0(RS) in accordance with 

the chart lowing a combined channel of promotion 

to both the Documentation and Jjibrary Streams 

(DG/RDSO/LKO* s Addendum No. 1 to Office Order No,

7 of 1979), The post of Asstt. Documentation 

Officer/Library was created by upgrading a permanent 

post of Chief Documentation Asstt, of Documentation 

Stream and hence the staff of Library Stream cannot 

have a claim over the post of Asstt/Documentation 

Officer/Library exclusively for themselves. The 

post of Asstt. Librarian in scale Rs, 330-550(RS) 

being lowest in the Documentation and Library 

Streams was surrendered in the chain upgradation 

to fulfil the requirement of the order of Rly. Board,- 1
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XVi) That the contents of paragraph No. VI, 18 

of the Application are incorrect and hence denied.

It has already been mentioned in earlier paras 

that staff of library Stream who were having 

avenue of promotion only upto the pogt of Sr.

Librarian in scale Rs. 550-900(RS) according to 

Annexure I  of the Application are now having 

avenue of promotion to the post of Chief Documentation 

Asstt, in scal3 Rs, 650-960(RS) and thereby to 

the post of ADO in scale Rs. 650“1200(RS). It is 

pointed out here that the first promotion to the 

post of Asstt. Doc. Officer/Library on its creation 

was effected by promoting Sr. Librarian who was 

promoted as Chief Documentation Asstt, on the first 

hand and then to the post of Asstt* Doc* Officer/Library, 

Thus making the post of ADO/library common to both 

Documentation Asstt, and Librarians is itself 

keeping up the requisite equality provisions in the 

Constitution and does not violate any constitutional 

provisions in this context,

-4̂  . X V i i )  That the contents of Paragraph No, V I ,13 of '

the Application need comments by I^ispondent No, 2. 

However, it is pointed out that Sr.Librarian/Librarian 

cannot be promo ted/transferred to the post of 

Sp , Documentation Asstt./Jr, Documentation Asstt 

as Librarians and Documentation Asstt s. are having 

different Streams below the post of Chief Documentation 

Asstt. and both the Streams are having separate 

set of f&P R^Ues.

xviii) That the contents of Paragraph No, V I .20 

of the Application have already been replied in



xix) That the contents of Paragraph No, V I ,21 of 

the Application is matter of record and needs no 

comiflents,

XX) That the contents of Paragraph No, V I ,22 of the 

Application are admitted and it is added that these 

contents being the very function of the post of 

Asstt. Documentation Officer no comments could 

be given by the deponent or by the Applicants 

as any deliberations about the function and duties 

of any particular post is beyond the scope of either 

the Applicants or deponent, more so in the case of 

subordinate staff with respect to the Confidential/ 

Assessment Reports since <:m.oone can be a judge 

in his own cage. However, superior officers over 

Deponent are structured in such an assessment for 

review and acceptance*

xxi) That the contents of JParagraph No, VI.23 

of the Application are partly accepted. Applicants 

Nos, 1 and 2 being eligible to sit in the selection 

were called to appe»r in the selection of Group* B* 

(Glass II) post of Asstt, Documentation Officer (ADO) 

held on 29th & 30th June 1 9 ^  but they did not 

avail the opportunity to become ADO on their own 

accord. How then can the ^titioners prove for 

not being given opportunity for Library stream 

staff with Documentation Stream staff for Group'B* 

(Glass II) post, is a mistatement alleged to 

confuse the Hon’ ble Tribunal and the Respondents*

As in reality the Petitioners have no case to 

appraoch the Hon’ ble Tribunal at all, 0  ^

(Suresh PrakashJ 

Luc know ^  ponent

Dt.

- 1 7 -

P a r a  5  ( x v i i )  a b o v e ,
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Verification

I, Siiresh Prakash son o f ,Late Onkar Pralgissh 

working as Assistant Documentation Officer/Library 

in the Office of Resaarch Designs and Standards 

Orgaaisation, Lucknow resident of LD/102 B,

Manak Nagar, Lucknow do hereby verify that the 

contents of Para Hos. 1 to 5 are true to my 

personal knowledge and belief and that I have 

not suppressed any material facts.

• - 1 8 -

m o e :  Luolmow (Surssh Praka'sh)
Deponent

Dated: 1 '  I X —‘SV "



'V' IN THE ADMINISTRATIVE TRiBulUX
ADDITIONAL BENCH AT LUCKSOW

Registration No. 22/88( L)

Smt, S.L. Daur & others--'

Vs.

Jnion of India & otilers--

-Applicants

-Opposite Parties

Details of Index

A-1 Railway Board* s letter No* PC III/80/:PS/UI’G/l
dt, 30»1,81 sanctioning upgradation of 54 Group 
«G» posts on Railways in the highest supervisory 
scales to Group ‘ B‘ (20 posts in RDSO out of 
which one earmarking for Documentation and 
Library” ),

A-2 DG/RDSO/Lko’ s notification ,No, Says/ORG/KUPG) 
dt. 27,4,81 notifying the upgradation of a 
permanent post of Chief Documentation Assistant 
4s Asstt, Documentation Officer on permanent 
footing,

A-3 DG/RDSO/Lko* s Office Order No, 24 of 1987 
notifying Recruitment & promotion Rules of 
Group »Ĝ  staff of RDSO including the staff 
of Documentation & Library Streams,

A-4 DG/RDSO/Lko’ s Addendum No, 1 to Office Order 
No, 7 of 1979 notifying the revised IBcF Rules 
for Chief Documentation Asstt, and Sr, Librarian 
under which Sr, Librarian had been provided 
the chanr^l of promotion to the post of Chief 
Documentation Assistant,

A-5 DG/RDSO/Lko's memo No. A/R/RT/TS('Pt) dt. 22 ,1 ,80 
informing that the revised R&P Rules for the 
post of Chief Documentation Assistant and 
Sr, Librarian issued vide Addendum No. 1 to 
Office Order No, 7 of 1979 have been framed 
by the DG/RDSO in confirmty with the general 
policy decision taken by the Railway Board,

A-6 DG/RDSO/Lko's Staff Posting Order No, 100
of 1981 dt, 3,3,1981 promoting Shri Pratap Singh, 
Sr, Librarian to the post of Chief 
Documentation Assistant and^Smt, ,S .L , Daur, . 
Librarian to the post of Sr, Librarian,

A-7 DG/RDSO/Lko* s Officers Posting Order No, 106
of 1981 dt.14.8 ,81 promoting Shri Pratap Singh, 
Chief Documentation Assistant to the post 
of Asstt, Documentation Officer/Library.

A-8 The Gazette of India- Fart II-Section-3- 
Sub-Section ( i) dt. 5,5*1984 in which 
the Railway Board* s notification No,
3RB-1/77/44/24-Vol. Ill dt, 10,4,84 nofifying
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the I^cruitment Rules for the post of 
Deputy Director (Documentation) and 
Asstt, Documentation Officer in R,D.S»0. 
were published,

A-.9 Application of Library staff dt. 28.6,84 
requesting DG/RI^O for holding selection 
for the post of Asstt. Documentation Officer 
in RDSO as per notified Recruitment Rules,

A-10 Application of Library staff, dt# 10,9,84
requesting DG/RDSO for holding selection for 
the post of Asstt, Documentation Officer in 
RDSO as per notified Recruitment Rules*

A-11 DG/RDSO/Lko» s notice No. 3-II/3S/PR/0(Lib) 
dt* 18*6,87 notifying the dates for the 
selection of the post of Asstt, Documentation 
Officer in RDSO in which Smt. S .L , Daur,̂
Sr, Librarian and Smt, G, Ghatterjee, Librarian 
also called to appear,

A-12 DG/RDSO/Lko’ s Officers* Posting Order No. 45 
of 1987 transferring F,K, Misra,ADO/Library 
to the post of ADO/Publication and Suresh Prakash, 
ADO/’?ublication to the post of ADO/Library,
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G0V3RNMENT OF INDIA 'fHl
MINISTRY OF RAILWAYS 
(Rail\#ay Board)

No. PC III/80/PS/UPG/1 New Delhi, dt, 30.1.81

The Director General,
RDSO/Luckaow 
and others*

Sub: Restructuring of Group • C  cadres- 
Upgradation of Group ' C‘ posts to 
Group * B* on Indian Railways.

Further to this Ministry* s letter of even number 
dated 28o3.80 sanction of the Ministry of Rail\<ays is comiauniaated 
to 54 Group ’ C  (Class III) posts in the highest supervisory 
scales of Rs. 840-1040, Rs. 650u960, Rs. 700-900 in all depar­
tments including cash& Vâ y and in scale Rs. 500-900 in the 
Accounts Department being upgraded to Group 'B  (Class II) 
in scale Rs. 650-1200 and Rs. 840-1200 respectively as per 
details given in the enclosed statement,

2. The other conditions laid down in this Ministryfs letter 
of even number dated 28,3.80 remain unchanged.

3. This has the sanction of the President and issued
with the concurrence of the Finance Directorate of the Ministry 
of Rlys.

4. Hindi version will follow.

Sd/- G .S. Thirumalai 
Jt. Director Establishment 

(l&A)
Rly. Board.



V  Statemeat showing the detallo of upgradation from
Group *C* to Group ‘ B* (enclosure to Rly. Board's 
letter No. PC IIVSP /f^ /U PG /l dated 30.1.81)

Civil Sogineering Deptt. --------  6 posts
Traffic Department -------- - 1 post
Mechanical Engineering Deptt,----- 4 posts
Accounts Departmsnt -— -- ---—  1  post
Signal & T^ecommunication Deptt,--  4 posts
alectrical Snginearing Deptt,------ 3 posts
Documantation and Library — ------  l  post

20 posts

Grand Total- 54

r
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■ 2 2 ^ 2 1 ^ '^  ^” W A  MTWTSTTF np HAti.WA'^ fUQ
B^^ATC« BESTWS & STA^DAROT m^OA'TS4TT0lff 

V . •r.wo/.r^/ , "'Ar-AB I.TlCr>to^y .̂n. .
Ko .EI/S/OBO/KDPG). Dated:

Subio ppfradatlon of posts from «roup»C^(Cl.TTn to

Sections* Documentation on4 T.lbpary

Board’s Totters No.PCITI/gO/PS/UPG/i dt. 
2*^.3,80 and 30ol*Sl.

i n  upgraded from Group »C» (Cl.ITT)
in tne nighest supervisory scale to Group*B» (C l ,in  the

I  earoarkei to Doc.
Sections of BDSO vide Board»s letter dt. 30.1.81 

quo&ea aoovs*

notified that the upgraded post from 

the^ft? *  ? k  ^  ^*roup’B»(Cl.IT) scale Bs.650-12f)0XI^) in 
5-A « ie ? L t  is permanent post of Chief Document at ton

^ ^.650-960/BS upgraded as Assistant Doc. 
^Offlcer(T,ibrary) on permanent footing,

erouB>c??n*????*^’' further upgraaattons within
. group c (C i.iii) are made to ensure corresponding reduction

In the base grade Instead of highest supervisorv category In 
sections in terms of Railway Board’s letter 

 ̂ at. 2B.S.80 quoted a'hove.

i l "  " '

*
t
K—. 'T-

/

posts.
S.TJo. Category of post Fo.of 
i;— T - ,^0 ^  upgraded.
1« Asstt. i.ir>rarlan 

Bs.330-660
2. tlbrarlariL 425-700
3. Sr.T.ibrarian

Bs.550-900

1
1

category of post Wo.of 
as upgraded,  ̂ posts, 
y.inrarlan i
B£.425-700
Sr.Llhrarlan S50- %0 1 
€hlef Doc. 1
Asstt. 650-960

4. Accordingly the permanent sanctioned strength of these 
categories inthe Doc & Library (including publlcationV before 
and aft«r upgradatlon vlll be as under}**

No. of posts 
^etore Ai’ter

j S.Wo. ?lategory

1. Asstt .T.ibrarlan (Bs . 330-560)'
2. T.tbrarianCBs.425-700)
3. Sr.T.lbrarlanJRs .-550-900)
4 . Chi€f Doc.Asst. (Rs.-650-950)
5 . Asst.Doc.OffIcer/Llbrarr

Ss.650-1200

opgradat4on upgradatlon 
2 1

6.
V-

2 2
1 1

.5 5
1 {«xcludg. one 

^ost of ADO/P 
under DK>).

This has the approval of the T^,Directpr/General.

- ■  ̂ A
CPoRolteo) ^  /

, Dy.Director/Eol
JDF/BDSO/T.^0.

Copy toil 1. The Audit .Offic.er, RDS0/T.ir0. 2 . S0E»3. 3. CA 
-4. DD3-2 5. SnE-4 , 5^T>/Doc^ DD/DoC DD/Pub , py^W

(PoTumo) <
Dy .1>i r oc 10 r/E»l '■Si 7 ^ *

if
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' GOVjii^rilENT OF IIWIA MINISTiiy OF.;l:Jj.'/AYS , ',
f gjl3;iAHCII .DESIGNS J)£G^Io^:XON  •
I — c-”-

\ >OFFIC£„OKD^ij.. NO^ .^ ,^ 9 1 .1 2 ^ 2  '

I * ■ '
M ■ ;

Sub: Kules for Fieciuitr.ient and Prooiotion of 
\ group 'C ’ staff of RDSO. . . .

' • • •

One copy each of the iiules for 2$ cat3gories of posts, 
as per list attached, is enclosed.,. Those er.y please he replaced 

for the existing BocP Rules.

2. These lules w ill be applicable from 2ZsJ.Qji32 all 
future recruitment and promotion v;ill be made strictly in 
accordance oherewith.

3, -30 rules may be given v;ide pubD.ioity amongst the 

staffjr--'
/

( K .P . Saksena )DA: B&P Hules, as per list .
Lucknov/- 226 Oil for Director General

Do. I4 ,.f2«87 
F;i.le No. A/R/nT/TS.

Di^TKIBUIIQil

i) As usual for Office orders,
ii) The Kony. Secy., liDSO Class I I I  Staff Association,

i i i )  Notice Board.



gECRUnM3NT_MD.g6gM0TigN^yi|3S 

esignation and scale o f pay: Chief Documantation Assistant, 
Scale R s .2000-3200

j.Method of recruitment!

'2 tMinimum qualifications
• and/or experience:
5
I i)for  pro ion of 
I departii,: . .;.l candidates!

ii )fo r  transfer fjxrni Zoaal 
Rlys./Product ion Units.

ii i )fo r  direct reciuitment.

3-.Age limit for direct 
reciuitment..

"T-
1+'.Channel of promotion:

/

Normally "by promotion of Senior 
Documentation Assistant/Senior 
Librarian working in RDSO, on 
selection basis.. In case of non- . 
availabilijiy of suitable departmental 
candidates,by transfer of suitable 
staff from Zonal Rlys./Production 
Units or'by direc;. • recruitment, 

both Ox* selection basis.

Three years' sen^ice as Senior 
Docuiiientation A sstt./Senior 
Librarian in RDSO.

Same as for direct recruitment.

i)Degree or its equivalent in any 
branch of Engineering OR M .Sc. 
in Phy'sics/Chtoistry(with Physics 
and Mathematics in B.SC)/Mathematics- 
in both cases 3 yrs.experience in 
documentation work.

■ OR
B .Sc . in Physics,Chemistry and 
Mathematics with 8 years'experience 
in documentation vrork.

Diploma or i?s equivalent in any 
branch of Engineering with five 
years' experience in documentation 

work.

ii)M ast8r 's  Degree In Library Science 
from a recognised Institute/ 
Organisation.

OR
Associateship of INSDOC/DRTC.

25 to 35  years.

a)From;Senior Documentation Asstt ., 
scale R s .16^0-29^0 and 

Senior Librarian, scale 
Rs .16>+0-2900.

b)To: As per rules.



E^CRUITMSNT AND PROlfOTION

fsignation and scale o f pays 

1 i^ethod of rgcniitnent:

^.Minimum qualifications 
and/or experience:

i )fo r  pro. Ion of depart­
mental c... .didates.

i i )fo r  transfer from Zonal 
Rlys/Production Units.

iii )fo r  direct rocmitment.

3 . Age limit for direct 
recruitment.

Channel of praaotion:

Senior Documentation'^Assistant
Scale R s .16'+0-2900 .

Normally by promotion o f Junior 
Documentation Assistant in RDSO on 
Selection basis. In case of non­
availability  of suitable departmental 
candidates, by transfer of suitable 
sta ff  from Zonal Rlys/Pro duct ion 
Units or by direct-recruitment,both 
on selection basis.

Three years' service as Junior 
Documentation Assistant in RDSO.

Same as for direct recruitment.

i)Degree or its equivalent in any 
branch of Engineering OR M .Sc .in

- Physics (with Physics ^ d  Mathematics 
in B.Sc)Alathematics.-i^xperience 
in documentation vork w ill be 
treated as additional qualification.

OR

Diploma or its equivalent in any 
branch of Engineering OR B .Sc . in 
Physics,Chemistry and Mathematics, 
in both Cases 3 years experience 
in documentation work.

ii)Bachelors ' degree-in Library 
Science from a recognised 
Institute/Organisation.

OR '

Associateship of H’TSDOC/DRTC 

20 to . 35 years.

a)Froi.: Jr.Documentation Assistant, 
scale Rs.lWOO-2300

b)To: Chief Documentation Asstt., 
R s .2000-3200.

u
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^designation and scale of payJ

1 •Method of reciuitment:

2.Minimum qualifications 
and/or experience:

i)for pror on of 
departraeii-r.1 candidates.

ii)for transfer from Zonal 
Rlys./Production Units.

iii)for direct I’ocruitment

Junior Documentation Assistant 
scale Rs.lltOO-2300

By direct reciv.itnent from outside 
on selection basis or by transfer of 
suitable staff from Zonkl Haii.x/ays/ 
Production Units on selection hasis.

Same as for direct recruitment.

i)B.Sc. in Physics, Chemistry and 
Mathematics.

ii)Degree/Diploma in Library Science 
from a recognised Institute/ 
Organisation/Unive rsity.

iii)Experience in documentation work, 
will be treated as an additional 
qualification.

3»Age limit for direct 
recruitment.

20 to 30 years.

^-Channel o* -oinotion

V

a)From: Direct rectuitment.

b)To; ' Senior Documentation Asstt.,
scale Rs.16̂ 0-2900.



fv
AMD PRq.OTION R'.JLES

Designation and scale cf pay:

I. N'cthcd of recruitment:

2. Minimum quslifications 
and/ or experience;

i)fc' '-mcticn cf depart- 
ni'-.' candidates

transfer from Zonai 
Rlys ./Prcducticn Units.'

direct recruitment; .

3. Age limit for direct 
recruitrnent;

4. Channel of promoticni

S^icX.Libr^riatVscale i 
B?.•. lj.40-290Cf]^S) ,, .

Normally by promction cf Librarians 
working in RDSO on Selection basis. 
J-n casc- of nm-availability of 
suitable departmental candidates.by 
traisferTf suitable staff from 
Zonal ,nailw;iys/Prcducticn Units, ' 
or by direct recruitment, both on 
Sv.lection basis.

^years' service'as Librarian in

Same as for direct recruitment.

Chemistry and
Mathmatics.
n- C'R , '
Diploma or equivalent in any branch 
Engineering. ^

OR ' . .

?^-.i'^n?y?^‘'^/'^^^hs/Chcmistry 
ith Physics and Mathmatics in BSc)

b) D c p e e  or-equivalent diploma in 
Library Science froa: any recognised 
University. Candidates having Mas- 
t o r s  oegree in Library Science or 
training in Dccumcntation/Repro- 
graphy/ Information Retrieval will 
be; preferred.

c) Good Kncwledge in German/French/ 
Kussian/Japahese will be preferred.

d) At least 8 years' working experience 
in a responsib'e capacity in a 
scientific/technical library in 
ease of candidates havino DSc or

their basic epjalification
experience in 

case of candidates havinn post­
graduate degree in Science.

2C .to 35 years

a)frcm-Librarian (Rs.l40C-2300(RPS) "

fe)to - Chief Dcc.Assistant
scale Rs. 20r0-320C(RPS)

.1

I."



.X

MC>. PRCfXTIC N R JI.F̂

t&si^naU^n aA^ ŝ ca.le of pav: Librarian, scaleRs. 14(X)-23CO(RPS)

. Method of recruitment; Normally by promotion of Assistant 
Librarian, working in RDSO cn seleot- 
icn basis. In case of nc n-availabi'lity 
cf suitable departmental candidates, 
by transfer fpcm Zonal Railvir^/ Pro­
duction Units or by dircct recruitment 
both on selection basis.

Minimum . -lifications and/ 
cr expti . ce:

i)fcr promotion of depart­
mental candidates.

ii'for transfer from Zonal 
Rlys./Production Units.

iii)for Diroct rr.cruitment:

• limits for direct 
re^uitmcnt.

 ̂Channel of promotion; '

3 years* scrvice as Assistant Libra­
rian in RDSG .

Same as for dircct recruitment,

a) BSc v;ith Physics, Chemistry and Math- 
matics.

OR
Diploma or ecuivalcnt in any branch ' 
of Engineering.

OR
MSc in Physics/Chemistry (with Physics 
and Mathmatics in EJSc),

b) Dcnrcc or eouivaltnt Diploma in Librarv 
Science from a rccogniscd University/ 
Institute. Preference vill be riven
to candic’£?tes having M.Lib.Science.

c) At least 5 yoc-irs' experience cf classi­
fication by UDC scheme, cataloguing, 
indexing and other technrcal work of a 
scientific technical Library in case
cf candidates having BSc or Diploma 
in Enrineering;. 2 years' similar 
e.xperience in case of candidates 
having f.'.Sc. as their basic ouali- 
ficaticn.

Knowledge of foreign language specially 
French, German, Japanese^or Russian 
will be treated as an ar’c'iticnal 
Qualification.

■ 20 to 30 years.

a) from- Assistant Lij)rr̂ ri
scale Ps. aY00-2C40TRPS)

b) to- Senior Librarian, scale
Rs. l64O~29bc0^S j ’



. V ̂ ■

REGHUIJWECT Â tjD 

 ̂ Designation anr’ scale of pay,

1. .Mcthoc’ cf recruitment

*-V

2. Minimum cyualificaticns 
and / or experience;

, i) for promction of depart­
mental candidates

ii) for transfer from Zonal 
Rlys/Production Units.

iii) fc. rect recruitment

Pi tc MOT ION RULES
'

Assistant Librarian 
s c a 1 c* Rs . 12Cr-2040(RPS)

By direct recruitment cn selection 
basis. ' ^

3. Age limits for dircct 
rccruitmont:

4, Channel' cf prcmoticn

'T-

a) BSc with Physics, Chemistry and 
Mathmatics,

OR .
Diploma cr its eouivalnet in any 
branch cf Engineering.

b) Degree or cciivalent Diploma in 
Library Science from a recognised 
Institute/Organisation/University.

c) Vitorking knowledge of foreign langu­
age specially Fri.nch, German, Japa­
nese or Russian will be treated as 
adciticnal qualification,

20 to 30 years.

a) from- Direct recruitment

b) to - Librarian, scale
Rs. 1 4rO-2 3CO^RPS)
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GOTORI'Iliĵ NT OF DIDlA-MlNlSm'W FJlILW^YS 
^ E ^ C H ^ S IGHS & SlAllDAltpS ORGANISaT T ^

A Orrlet'TI- .y of 10-70

sub: Revis.̂ (l Rules for HecwitnS/ank'pronotion-. 
of group ■ »C' Str.ff in rdsq'. f •I

•V

cnu the: r e v i w ' n ^ ' »«"  revised 

effect t>? effectlW fron tanediate

aoonsst tSrcoJS'Sed ** wide^publlolty

promotion Chart.

L.i->ncv;--2260l 1 . •
Dated: -10-79 ' '
(rile Ixn'J7H7RT^S(Pu.)

Distribution 

1 . As usu-.l for office orders

\y

2. Nctice Bccijrd
o

■ ’ i

(?’
/

N
N

■ -r;?-’ -TK>

• vV ' ' •--. ^
. \ ■- ! 1



- ' E E C R U I T i K N T  A N D  PiiOrOTION HUU'JS

y  Desi^ation end Scci>le' of- pc.y;

1 . Method of recruitment;

2. Finin.uin riu?.lifications 
and/or exiierience

i) for promotion, of
depcirtniental candidates

ii) for ti-ansfer from Zonal 
Rlys ./production Units.

iii) for Direct Rocruitraent.

3. Age limits for direct 
recruitn;ent:

U. Gl' ■ nel of promotion:

DocunentaticDn Asjistr-pt 
Scale“R."T550-960"(HS)

TTornally -by promotion of Sr.Doc. 
.Asstt.';/Senior Librarian working 
in pj)oO, on selection basis. In 
cr^sc of non-ariliability of suitable 
departmental cmdidates tiy transfer 
of suitable stiff froa zonil 
railv;:;iys/production units or by 
direct recruitment, both on 
selection basis.

3 years' service as Sr.DocJ^sstt./ 
Senior Librarian in RDSO.

Seme as for direct recruitnent.

i) Degree, or its equivalent in any 
br.^ch of Engineering OR K.Sc. 
in Phy s ic s /Chem i s t ry/Ma themta t ic s 7 
in both cases 3 years' experienceii 
documentation work.

OR ,
B.Sc. in phy sics/Chemist ry/liath- 
natics v.dth 8 years' experience 
in documentation work.

OR
Diploma or its equivalent in any 
branch of Engineering with five 
years' experience in documentat­
ion work.

ii) Post graduate training in
Dociuiientation and Reprogro.phy or 
Associateship of INSDOC/DRTC .

25 to 35 years.

a) from - Sr.Docunontation Asstt./
Senior Librarian, scale 
Rs .550-900(RS) .

b) to - Lp ■per rules.



,jr

..RECRUITMSTH iJTD PROMOTION RUIES.

Designation pjid f^cale of pay 

1 , Mnthod o f ..recruitmentt

<̂;;nnior Librr rian/sc?.le Rs .5^0-900fHS":-

Formally by pronotion of Librarians 
workinc' in RDSO on selection basis* 
In C'Se o f non-T:valiability of 
suitable depa-rtnental cr-ndido.tes, 
by turnsfer of suitable staff from 
zonal rr.ilxrays/production units, 
or by direct recruitment, both on 
selection basis .

2 . vininum oualifications 
and/or experience;

•f
I
li
ii

i) for promotion of 3 years' service as Librarian in
departmental c-,ndidates: RIBO .

i i )  for tiGnsfer from Zonal Same.as for direct recruitment. 
Rlys/production Units. .. - r-

ii i )  for Direct recruitment: a) B’.Sc> in; physics, O-emistry or
Gc:0l 0gy,‘ and Mathematics.

OR
Diploma or eouivaient in any 

branch of Enf,ineering.
• OR

M .S c , in any branch o f  Science and, 
technology,

t>) Decree or diploma in Library 
Science from any recognised 
university. C ndidates having 
Master's degree in Library Science 
or tp-' ining in Dcci.v-’cntation/
Penrog laphy/lnformation Retrieva 1 

‘ w ill be preferred,

c) Good knowledge in German/French/ ’
' Russian/any other foreign lang u^e

w ill be preferred;

d) At le^.st 8 years' working exper-
, ■ ience in a responsible capacity

in a scientific /technical library 
' ; in case of candidates having

B .S c ,  or diploma as their basic 
. - ' Qualification and 5 years ' similar

' ' experience in case of candidates
; '■ '■ having post-graduate degree in

• Science,

,3 . Ace liĴ -its for direct 
. recru-itment;

U. C'- nhel of proEotion:

20 to 3 ^ years ,

a) from - Librarian(R;;••U25“700/ r s )

b) to - C.Vicf Doc .Assistant '
scale lis .650-960 (rs) .

iki'I
! i.

■i
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• Chief Doctftr.entation A.‘-stt. •
-Rs_!650-260x^,}_

• I---- L

t

3 years servico

Rs .550-900(RS’>
f  
I

^ years sen/lce

Junior Documentation Asstt, 
Rs .t»25-700(RS)

3 yes-rs'service .

I Senior Documentation Asstt.; j'senior" Librarian '
____ J ;Rs.550-900(Rsy

“  I

3 years service 
i % 
i

Librfirian 
Rs .1+25-700(r s )

5 years service

I Asstt .Librarian \ 
iRs.330-560(r s ) !
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Av\v^- ejxM ^ A ' S "

'v ^ !TiT I tffJrfSTC-̂rêa:

Telegrams: 'RAILMANAIC LUCKNOW
Telephones

Telex

50567 & 50017 

535-330-RDSO IN

HT?>rT - 5̂T #ari3n
/

arf̂ r̂ jR ajh nnsff
^g o v e r n m e n t  o f  IN D IA  . m i n i s t r y  OF R A ILW A Y S

r e s e a r c h  d e s i g n s  & STANDARDS O R G A N IS A T IO N

Our Reference NO .A/R/RT/TS (Pt 0

MEMORANDUM

?I9̂ 3:-2260 11
L U C IC N O W .2I 60M-C

Shri Suresh Prakash, chief DocumenUtion 
Assistant, is infoitned that the issues raised by 
him ^  his application dated 11 ,1 ,80 have been 
examined in detail and it has been decided that 1 
he has no case for consideration by the J^Ilwar 
g ^ d .  The revised Recruitment and Promotion Rules 
for the posts of Senior Librarian and Chief '  
Documentation Assistant framed with the approval 
of Director General are in «>nflrcil^ with the 

decision taken by the Board.
Shri Suresh Prakash is further informed that the
vlthSut ^7 him to the Railway Board

in the official channels
order and he should refrain from 

adopting such a course of action In/^&fcure.
> V
vV

J)A' J l .
(Naunit Lai) ^

for Director General. *

Shri. Suresh Prakash,
Chief Documentation Assistant, 
RDSO/Lucknow.



/

>

/4- m

:

Research Designs ^Standards Orjrani aat.inr̂  V _* 1
; i 
■ X- I 
•j'  Staff Posting Order No.100 of l98l.\ " ^

In consequence of Shti HoDe>ras, CDA/jL being promoted as AIX)(P) vide 0 .P .O .: ■ ' .,3

No.24 fo 1981, the following Qdhoc procjotions for a period not exeeding 3 .qonths - -V 
in the above chain are ordered w .e .f , 25«2.8l(FhA 'v̂ -V' ' ^

i) Shri Pratap Singh, Sr.Libr^ian^ is promoted as Chief Doc«Jsatt.,\”s p ^ e : ^

Rso650-9^0(RS) . He will continue :to ^look after the libreay^^affaiW and
■ :will be. undor^DlV^c.l, / '  i:''

ii) Snt. S.L.Daur, Librarian is proipoted ;as Sr.Librariffi^acalVEs.550-900(lls)
vice'ShrxFPratap Singho,:  ̂ • ,

The above staff-should note that the^r ir i lA e  ■ ^ n t i t l e & 'p a j ^ a ^  
igher gradps only^after they comDlGte 22 dava nnn+.innnna

. (Mag^Lal>3y3/^/
; vfpr ^.Director^'Gener^-

bribution ■ J

File No.e /AP/dsL /c I . I ll-Tech/79 
DttedJ 3.3.1981 /

Manak^Nagtar/^ucknow—U  '. ^

' V . . ■• ' /  Distribution

iJd/ i>'̂ c . i i ,--ddb-i i , - A D O (P ) /r ^ /E - ^ in T ^ W A ; 
S0(HectyPa88) ,ti^§o/HLndi, JDP, ' ConfoSectidn, Sh. Protap Singh^ ca)A,t^?% 

Snt. S.L.Deur, Sr.Librarion, .P/Files of staff c o n c e r n e d * ^ ^



■A \ A \ / \ A ~ ^ . ^

M *

File; Ko;;bII/8S/op/b6c 
^ucknowr.11 pti; '-8-81

1)D,(P ) ,DD;(I)Qc) ,SO(EI II,)- 2 CO p ie s  

 ̂SOCA).,CA,ADS/TeIe,Secy to DG
Sup^Kotlce B6ara,s/sh.H*I)evnsS.Rnd^^?f r^

) :: ■;  ̂x ■7 ;̂  , • V

. . 'Y‘' ■■

r
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(9) (9) («0). ( n ) ( 12)

'tPk’T "jnr 
Prat »THrann̂ 
ntT<rt«raitfif

Tt frA «rtr 5?<r-
rtvni ftjiH H 

frift JIT WWW
feft̂rt>TOt{ni
=?T%; I

2 '(i sro xHk 1

5ft <r̂ .̂ inffjro
•Rhtfir:

W V Jifw>r UT y g »wn y 

^  ^  5 i  V

■fNiftiili (firfpftir?R-
^ I t  % ft?i) %  fir-

'Trik (fwt OT- 

amsr: qrhsT

«ftr qp&iiTrmft  ̂

Jnm ?ri^ 
^  5f &ftr<n

5ft ffTitferttR- 

*fni jf sjHdH 425

^  9» in ;j>i% < ^ i r  

»f V  ^  TO <rr 

ri’rfim'Frit n.r4 w |f 

^  ft; ^nr &  

■PI at^i ^  JIT m- 

■pftin: fRT i|ft *fk 

seo 50 %TT>r qriĵ  
>nT i t  I . ,

:— ijfif ffiu 
%TT <ft »Rt 5( n ^

^rft ^  ^ in  % fijij

«Tft >nf̂iWf ?ft lit 
^  %  firj >mf OTJTT 

'W IT  ^

'5=ra^ s if 5^t H 

fr>  ̂ If I

:— Wrtlii<«i ?f
. frirnft<r 'rI- 

«ft

»rnf»»r ̂ tM̂mrat
!tf? TOtJT 

Vtfer VXtTT ^

. fft fhi r̂t̂ Irt *tt-
ir^ iRETO ui 

R̂FT ^ HGTSfilT % 
<p> itnit-
fer >ft '̂T'pit I

#ift <pff »nnt 
?hr Ht’ir r̂ar itr« 
jftirlr TCT<rf r m ,

 ̂I "

o

M INISTRY O F  RA ILW A YS  

(Raflway Board).

New Delhi, the 10th April, 1984

G A R .  452.— In exercise of the powers conferred by the 
proviso to article 309 of the CbnstitutiQn, the President here­
by makes the following rules • regulating the method of re­
cruitment to the Group ‘A ’ and Group ‘B' posts of Deputy 
Director (Documentation) and Assistant Documentation Offi­
cer in the Research Desiitns and Standards Organisalion, 
Lucksow of the Ministry of Railway*, namely :—

1. Short title and commencement.—<i) These rules may be 
called the Research Designs and Standards Organisation 
(Group *A’ and Group ‘B ’), Recruitmen| Rules, 1984.

■ V
(ii) They shall come into force ton the date of their 

paSpation in the (Mcial Gazette, f?

2. Number of posts, classification and scale of Pay.—The 
number of said posts, their classification and the scale of 
pay attached thereto, shall be as specified in columns i2 t« 
4 of the Schedule annexed to these ndes. «

3. Method of Recruitment, age limit, qualifications etc.— The 
nicihnd of recruitment, ase limit, qimlicniinns and other 

mailers relating to the said posts, shall be as specified in 
columns 5 to 13 of the said Schedule.

[^o ^ arrt gf-1/ 7 2/ 4 ■(/ 2 4-^0 III] 

sitgff, aTn*.

4. Disqualifications : No person,—

(a) who has entered into or contracted a mariage with 
a person having a spouse living; or

(b) who, having a spouse Jiying, has entered into or
contracted a marriage with any person;

shall be eligible for appointment to any of the said posts.

Provided that the Central Government may, if' satisfied,Q. 
that such marriage is permissible under the personal jaw I 
applicable to such person and the other parly to the marriage I 
and that there are other grounds for so doing, exempt any I 
person from the operation of this rule.

5. Power to Relax.— Where the Central Government is of 
the opinion that it is necessary or expedient to do so, il 
may, by order, for reasons to be recorded in writine, and 
m consultation with the Union Public Service Commission, 
relax any cf the provisions of these rules with respect to 
any class or category of persons.

6. Saving.—Nothing in these rules shall affect reservation, 
relaxation of age limit and other concessions required to lie 
provided for the candidates belonging to the Scheduled Castes 
and (he Scheduled Tribes and other specinl cniepories of 
persons m n/cortlrmcc with Ihc or.Icrs issuej by ihe Cen­
tral Government from lime to time in this regard.

. -ii:.' -̂-r.

«(
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No. of analfioMlon Sc«l» of p«y Whether AgeUmltfor 

po,, ^  ' telecUon direct rtctrulti

poster non-

tclection

pest

Whether 

benefit 

of added 

years of 

Service 

admissiblo 

under rule 

30 of tho 

C.C.S. 

(Pension) 

Rules,

1972

Educktlonal and other qu&1> 

flections required for direct 

recruit]

/

(j; (2) (3) (4) (5) (6) (to) (7)

, Deputy Director 1* General Central Rs. UOO-50- Selection 

(Documentation) (1983) Service Group 1600 

•A’ Gazetted 

(Nbn-Ministerial)

•Subject 

to variv 

tion de­

pendent 

on work­

load.

Not applicable Not

applicable

Not applicable

Whelhsr age and 

^-^ucational quali- 

Hcations prescrib­

ed or direct re­

cruits will apply 

in the case of Pro- 

motees

Period of 

probation, 

if any

Method of reclt. whc- In case of rccll. by pro- If  ft D PC  exists, whal is Circumslanccs

ther by direct reclt. tion/dcputation/lransrcr, ils composilion in w h i^

or by deputation/ grades from which promotion/ U.P.S.C. is to

transfer & percentage of deputation/transfer to be made ** consu te m

the vacancics to be filled making tec .

by various methods |

(8) (9) (10) (11) (12) (13)

NJt applicable 2 years . By promotion Promotion

Assistant Documcnialion offi­

cer withS^cars'scrvicc in 

ihc gracii rcn'Jcrcd after 

appointment thereto on a 

regular basis.

■'5

• . ♦ - 

if

88 G l/83-8

ncccssary v-hilc 

icic (t j 1 an 

officcr for 

appointment.

Group ‘A ’ Departmental Consultation 

Promotion Committee with the U.P.S.C

1. Chairman/Member,

Union Public Service 

Commiision— Chair­

man.

2. Two Directors from 

Railway ' Board 

— Members.

Note : The proceedings 

o f the Departmental 

Promoiicn Committee 

relating to confirma­

tion shall be sent to 

lb: Commission for 

approval Jf, however, 

these are not approved 

by the Commission' a 

fresh meeting of the 

Departmental Pro­

motion Committee to . 

be presided over by the 

Chairman or a Mem­

ber of tho Union Pub­

lic Servicc Commission 

shall be held.
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.  (')■ (2)

{Pa r t  11-

(3) (4) (5)

2j| Assistant ■

I Documentation 

• Ofiicer.

(«)

3* General Central Rs. 650-30- Selection

(1983) Service Group 740-35-810-

•B’ gazetted (non- EB-35-880- 

ministeriai). 40-1000-EB- 

40-1200.

•Sqbjectto

variation.

6

Q

10 11

(«») (T)

Not Bxcee(ling 

30 years. 

(iUlaxable for 

06vemment ser­

vants upto 5 years 

in acc'^rJancc with 

the instructions or 

orders issued by the 

Central Govt)

N o te ; The crucial 

date for determining 

the age limit shall 

be .the closing date 

for receipt of appli­

cations Trom can­

didates in India 

(other than those 

in Andaman and 

Nicobar Islands 

and Lakshadweep).

2years By promotion failing 

which by dircct recti.

No Essential:

■ (i) Master’s degree in Phy-V 

sics/Chemistry/Mathenia. 

tics of a reeognised Uni­

versity or cquix'Jlent.

(ii) Degree or equivaienl dip- 

" loma in Library Science of 

a recogniscd University or 

Institute.

(iii) 3 yjars’ experience in 

a responsible capacity in a 

Library o f stfndarii.

Note : 1 . Qualifications arc 

relaxable at the discretion 

of the Union Public Service 

Commis-sion in case of can­

didates otherwise ivcll 

qualified.

Note 2 : The qualification(s) 

regaroing experience is/are 

relaxable at the discretion 

of the Union Public Service ’ 

Commission in the case of 

candidates belonging to 

Scheduled castes and Sche­

duled Tribes if at any s ta ^ j 

of selecticn. the Union 

Public Servicc Commission 

is of the opinion that suffi­

cient number of candidates 

from these communities 

possessing the requisite ex- 

■ • perience are not likely to 

be available to fill up the 

vacancies reserved for them.

Desirable :

fi) Mastr's degree in Library 

Scisnce of a recognised 

University or equivalent 

(ii) Experience o f drcumen- 

tation work in a responsible 

capacity.

■ (lii) Working knowledge of

any of the modem Euro- rN 

pcan language other than 

English.
---- :---- ---------^

12 IJ

{

of a recogniied 

Oniversitŷ 
equivalent. .

Prt'mrilon :

Through departmental nelcc. 

tion (which ahall include 

ordinarily a wrillen test and 

a viva-voce (test) o f Grade 

•C  staff (other than Minis­

terial jtafl) working in a 
.documentation and Library. 

the Selection shall be made 

from among the staff

' (Qroup ‘B’ D.P.C. Consultation

• Three Directrrs/Addi- » iih the U .P .S .

) tional Directors. C. necessary

/Note : Tlie proceecings while making

o f the Departmental dircct riccti.

. Promotion Committee 

- relating to confirmB- 

tion shali.be sent to 

the Commission for a 

approval. If, however.

c<$P5Eiî$5!Krr".-"
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d

holding posts in the grade 

the minimum of which is 

Rs. 425 in the revised scale 

and io higber Croup 'C  

grades on a regular basis, 

provided ihsy have ren­

dered a minimum o f 3 

j'cars, non-fortuitous ser­

vice and have reached a 

stage of Rs. 560/-.

Note : In  case a junior emp- 

' loyce is considered for 

selccliin by v inu ; of his 

satisfying the relevan t mini­

mum senrice conditions,' 

all persons senior to h im  

shall also be held to be eli­

gible notwiUulanding that 

they may not satisfy the re­

quisite minimum service 

conditions

these arc not approved 

by the Commission a 

fresh meeting o f the 

Departmental Promo­

tion Committee to be 

presided over by the 

Chairman or a Mem­

ber of tht U.P.S.C. 

shall be held.

Vi

[No. ERB-I/77/44/24-VcI. nil 
A. JOHRI, Secy., Railway Board and cx-c fficc Jt. Sccy. to the G jvi. of India

STf 23 »t9h , 19»4

OT»^!toPT»— 453:-^'4sffl, sPwisf %  309 iTO jRff wpRnff VTsf ftj, irRisrir (vm rm

flnw Hftm #wr «iP»e «nwf sfwim mpr, srftwr>r jffsraR- hwh eftr
fsmai jrfwsw to 'ftwit (afwt) arof eiW’iT uftran wm »r <r »Rtf Pm, 1974 aftr wntOT tr

PiMlHfira |, —;
1. (1) rt Pwf! w !jm Jrfiiw>t Piisim («?nRTr fktt ftnn; siftreur <0

ijfttwsr sftrem Jtk d a w  fwspi s f t m  Pjbira^r) ipir 'ftwir fror jrtcHro

irfwrn ^  w  w f  (iwr.wfte^j} fiwir, 1984 | i

( 2 ) t  TpTTir ij TOIPT (ft artW #t  5 1 ^  ^Tjl
•

2. sftiw ir P i t « m  fw u  srftRm #wi=t ijP n  »tto# s r f tm  %5fr<r
aftmn aftr sft7 fin̂  afron tomnr) 'ftwrr (gfhir) ft«ra iiroJ sfttfiPw sjfiRpir hftpt hh? it qs
»j?ff P o t , IB 74 ^ I f l  5f W  12  wfOTJlPtfeifi ife TT fjrcrfilPra tHI

ftom .:— »UT P m  mevrofr. to  682 srtta 29-6-74(<{o 1609 Ir 1622 a<B) Stftfvrr *to^oioit»-i2) (il/es-fr.

1 nrftw-5-6-74 ITO TOlter W  I

O  2- to  826 Srtln 5-7-7s(l683) » r f e ^  #0 <»^fo^t- 49(24)/68^I'ftirr^  21- 6-75 oro ftwr > m i \
3- <no(nofr^ to  897 nr^V. 19r6-7e('{0 1706-aifu^4HI to  <fHi{«l^-12/l9/754{lri;-iiaTdV

4. «ToWoftVjfk 6 4 9 m t W  21-5-7?, ("Jo 1 6 2 ) « l f t ^ ^ t o  lj(47)/7&<>tj?rrthl 4-5-77 

^  5. W o ^ i f t V t o  650 mxtw. 21-»77 fto 1653) srftojvnto 12(29)/7frSft5-HriTiff 4-5-77

6- «I*WoPr« to  25 6-1-77 ( I 0 76) a r fb ^ r  to 1 9 ( 2 9 ) / 7 » ^ #  t  15rl2-78

7. mo^rtoPro to  984 m l c .  5-8-79 (^O 1764-176{) Stfinp^r to  1 2 (3 ) /7 8 ^ f  It STifiW 22-7-78 JfC( trfta:! f w  » m  I

8. WoWoPTo t̂ 9 1 1 1 4  ffrckr, 9-»-78(lo 2015 ) atftrpiHr to  12(4l);78-ifoI5o-i?ri^ 22-8-79rrr tWlffsrftnnTOf l

9. moWoPfoto 225 l(>■^7« (̂ 0 439-44) to 12(5l)/77-«>IJ-l WltW, 12-1-79. Bftf ttts=l ftaJT TO I .
10. mo^HoPio t o  899  * .< ;«  30-2-79(^o- 1764) t o  l2 (29)/7 frI(l'-H rP & W  8-fr79  I f t f  tt>O T fHiUf «Pni

11. BToTiofSloto 1201 mt»I. 22-»r79(lo 2263) «rRiq;^( t«  19( 2 ) ;7 8J jO  iVlJ lIlfW.6-9-79 ptr ttfB^ftWT «RII

12. srfmfrn to  i 2 (5 i ) /7 7 a t t .o  25-3-80 (m*rroProto )iTTr t tta r fw i  >pni

13. 3 r f a ^ t o  43(4)/80^H{-Jl(i)lTrT>II 14-10-81 (flTo^rfPto to 880 ffiXV 31-10-S1 — <lo 2313) tttSTf T O ,

14. n f e q ^ m to  l? -120 l8 /3 ;81-< l< I-ll(i)^ trt> »  30-1-82 (WoTIoPf^ t«  167 iT t^^ 1> 2 :82 , V  473J  OT̂ r t j f t o f p u  W f  I

■=/
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Tho Director G^oralp
IDiO,
liiriistry of i^allwaya.

7^\A V> -ePCXA>U2_ A —̂

wir,

3ubt

U-.

V;V-
ilDSO (group \& groutoB) Rccrultaoat 
aulos 1284o filliag is' tho vopoat posts 
of aastto Docunoatatiaa Offlcor (^60) 
j;ft£4ag3L3an------- :\ " ......—

.w
Tbo ab»v0 pules cajao iat© fopco WoOofo So^ol084p tho Sate 

&ii vfhich these bavo booa pubilshod la the Offlcl^ Gasatta for 
t̂ i3 imeflt of st^f worSziaE la docuaaatatlaa aadsUbrarv wlags 
ef J0« Oalao to tho noa-exlstanoe of tho said p»^03, tho posts 
©f \U0 havQ oithoP baea flllod oa ade»hoc basis op ni|ivo beca kept 
vacant fran the vcjry Incoptica of tho craatiea ©f t^^e posts©
.low that tlv3 recruitaeat ria 53 havo cods iato force Vthp RpSO 
a(ii2laistratlea is roquosted to Issue aetloo for a ddpartooatal 
soloctioa for the pasts of a;>o la scale as® 650-l^(H5)^ to all 
t:i> staff vforklag la docuaoatafcloa aad library tdagSj who are 

j^^ldiag th3 post la tho grade tho nlalnua of which Is Rso 425(R3) 
rnri la regiflLaP group C grade oa a regular baald, preVldfid they have 
rcade?cd. a alalaus of 3 years aoafortultous seî vlca have reachoa 
V. 3tng3 Of Ha* 660 als© posssaslag at least bach^or*s';degroo or 
oquivalaat diSpilona la Library Jcleace as laid dota la, the pacpult- 
aeat PuleSo i i'

So &ar such a dopr?rtniaatal saL^ctloa having act booa held̂  
tK? posts of mo have, aot boaa flllod oa a regular basis aad aay 
rort̂ or d<fl,ay la coaductiag tho s^ectioa would\5eoi»i5̂ ilse tho 
future of ozistlag eligiblo caadidateso '

0 ‘;3- Qa ier aay clrcuaataacas (S-f 'f?3)S0 adalalstra^ioa ia aot able to 
go ahead'withtho dopartiaoatal sQlectioa Imedlately for roaseas 
aot kaowa to bl6-V5fe-iao3t huably r oquost to fill th  ̂voc^t posts of ; 
\D0 oa ad-i»c basis by offerlag ad«=h»c appolataeatKto the ellglfale  ̂
c ladldatos available la library aad docimeatatiea a^tioas as per 
tha above aocpuitngat ilia os till such tine the dopir^oatal selectlo? 
Is hsild to regiiLarly fill tho vaPaacieso As sooo eaployees are s 
already oa^oylag such ad«*oc proaotioa, it wauld bo al^  Bore 1
bofittla: aad equitatflLo to oxtoad such ad»hoc proaotioa slallarly 
to othor ^IglbLa staff also© \\

4o It is aot out of place to ooatlea that due weij^tad^of 
dogrso'or 3quivaleat dijiLoaa la library Scieace evea la the case of , 
djpartaoatal caadldates laid dena la the Recultaeat HuIqs i^\tho 

-"^st of *i)0 ccaiflras the obsorvatioa already aade by earllor^^Gs 
asid also by tho Railway aeforiis Gosaaltteee

.aubaitted for syapathetic coasideratioa & or<icrs pl^soe

ou:^ falthf i.aiyj

Copy la aivaaco t© i-̂G & ^r* :y©

1® 3rj -orlvas^i a^  

.bid'll

3« Sat Librariaa

Sachaa, Librariaa 

5o Wi^Deepak Gupta

X a



To,

The Director Genoral,
RDiiO, Mliiistry of iilys*, ——  -------- --
Î UCtoQ.y.._

Sir,

sub: RDaO (group a & group B) recruitmeaat
rules 1984-filling in the vacant posts 
of Asstt, Documentation Officer (AD9)

_____________________________________

Kindly refer our application dt* 25,6,84 (copy attached 
for ready roference) requesting for holding a departmental 
salaction for the post of ADO in the scale 650-1200 (Si) since 
HxP rules have come into force u«e.f. 5,5,1984, the date on '
wiiibh these have beai putaished in official Gazette, We also 
requoated that if RDiJO ad’nini31ration is not able to go alioad x
’̂ th  the departmental selection, the por,ts of ADO may be filled 
on adiioc basis by offering adhoc appoint^t^® tho eligible 
caadidates as per the above flSP rules instead of keeping the 
post Vacant till such time the departmental selection is held 
to regularly fill{>ithe vacancies, since some employees are already 
enjoying such adhoc promotion in our cadre,

2, It is more than tvrt> months have passed but no action appears 
to have been talcoi in the matter. Contrary to this, we have 
rdiaDly learnt that, our Jî P rules have again been referred to 
railway board v/ith t?^ recommenidations to change and modify the 
structures of the rules. We would like to draw your kind atiention ! 
tovfards the following facts in this regardt- '

(i) This rules have been finalised and iac>:ja^ came into
force in î OJO after a lapse of 20 years. Now referring
again this matter to Railway iJoard, in turn to Up3C may 
take another twenty years to get a final shape,

(ii) Jitice these IliP rules are model rules framed by Departo^t
of personnel and Administrative reforms, MiJiistry of Hcaae 
4ffairs and have been approved by Govt, of India after 
considering and talcing in views the various representations 
from the librarians of all the ministries even UP3G will 
have to refer the matter to department of personnel and 
adiaiaistrative reforms for reconsideration* and restructuring 
of the i&P rules,

(ili) These model F&P rules have been implem̂ n̂ted through U?3G 
for all the librarians in every ministry throughout the 
couatry, 13ven Railway Board, ministry of Rlys, have also 

. accepted these iliP rules for Railv/ay Board librarian, i

(iv) It is not understood as how UDJO has considered it proper 
to refer this matter again to Railway Board/UPoG ne^ecting 
tlie recommendations of Rac and other expert committees, 
tdtiiout considering the details of the coaplicitions wnich 
may arise in future.

However we again request you to implement the new M? 
rules which have already been published in Gazette of India 
and are in vogue and promote the eligible staff on adiioc basis

ccntd,,,2/-



till rijgularĴ '̂  selectod c^ididate i3 available* 

ThartsiriB you la anticipation.

Yours faithfully,

1. V.^.L* ^ivasJa^^^SDft

^  Si^y' , ,
3, Cauri Chatterjee Ufe-̂ .-rVwi

^ olU  ■ i» ‘S

Copy in advance to,

4« Deej>aJs>&tI^a U-W-s-5'̂ \Jxrv->.,̂

a. R*IT* S a c h ^ ' ^ ^ ^ ‘

1 . Director Geaoral, RU3 0 /Luctoow.
2. Chairman, Railway Board, Ministry of ilailv/ays,

i



XA Vn
y

y

Goveriment of India 
Ministry of Railways 

Research Designs; and Standards Organisation

STAFF NOTICE

Sub: Departmental selection for cl ,II(G ro u p*B ') 
posts of Asstt.Documentatioij Officpr in  

LuckS*?^ and Standards Organisation,

10 9 M  Stalf^to-bloe of even number dated
on 10th i selection scheduled to be held

-+^ J September,87 was postponed t i l l  further

foJ cJ ;h (Gtoto'!3?) r o S f  seleetion

given, below from amongst the eligible 01 ITT

caste can d id Se ! ^ reserved for Scheduled

Programme of written tR.gt.

_  Paper No. Time Duration of pnpn-p 

Two hours

Three hours

2 9 .6 .8 7 ,  I  10 .00  hrs
(Jistablishm.ent and 
General Admn)'

3 0 .6 .8 7  I I  10 .00  hrs
(Library Science 
and Publication)

2 . Conditions of eligibility

w h ic h ^ ifS  Vh"" srade the minimum of
wxiicn IS Rs.425/-in the Revised scale on a rep’ular baQic,

proyxdod they have rendered a minimum of t h r f f y e a « ‘ non
foxtuitous service and have reached the stage of tejeo /- /

Degree or equivalent disploma in  

is  a m s t !^ ^  ^ recognised University or equivalent

o Lal„L0(R)/RITES who does not possess a
a degree or_ equivalent diploma in  Libraiy S c i e S c r ? /
prescribed in  the ;^&P Rules is,however,permitted to 
appear in  .the abov^ selection in pursuance to. the directions

vide t h S ?  Allahabad
of 19 8 6 . ' cite,9 .9 .8 6  in  case registered und5?r No.472

HPJiS, j;Unior employee is considered for selectinn

conditions, aU. his seniors shall also be held to be eli;^1 blP



AM^XUKE-T

Select4on of fflO(Library) oixj

100 Marks
E ^ mshment & Gener.-̂ 1; >.-■ '

I ESTABLISHMKTrr̂' '

GEKERAL

Eatabliahment and

i S r i r ? ? " ^
£§E£2L I I  ^ I M g l _ SCIEMGE & PUBr.TnATTOM 2 0 0  Marks

 ̂ To£i£_l2 MJjyaiy Or^aT^igatioTi  ̂.

functions the kinds 

of th e m ,IiS a ??  le g L lS io n ^c o S ? ?? ^S S o ^5 l^S  l ^ ^ a l T

Library equipment; Liljrary p e r s o n n e l ^ a r c h i t e c t u r e ,  
Book collections and t h i g  f e S S ^ S s ^  cooperation.

^2J3A2_Uj. Library Mana/^emnnt;

s ;a L "l r - r ? i “? “ l S r a U o ? ^ " S i  «- h arg ir^5
maintenance; d o p a J i S S  i i S i e a !

^ oplc n i :£la53ifi_o_a-t:lon &  cat.a1n<^ii>if>.

,catao 1 ^ 0 3 ,  arrangement of entries^ ’ v-^ay ol

SoBic_r\Q ,B i o g r a phy & Bookĵ p-̂ -v̂ -h-'

enterT3rlSs^nationa?&^inter^a+ic^^ state of bibliographical 

principles In  s e lS t io

<5/ R
.2



ÂV\Y]<2:̂ckOx̂  ^

Government of Inidia Ministry of Railways 
Research Designs &c Standards Organisation

r ; - .....

OFFlCETfe* POSTING OHPEl__N3. 45 QF 1987

V i^ie following changes are ordered, with

immediate effect:-

i) Shri V.K.WiSra, ADQAi^rary; adhoc is

transferred 'and posted as ^J)0/1?ut|Dn adhDC 

basis. !
ii)^prt""^lease by Shri Misra/ Sh. Suresh Prakash, 

/JX)/Pub, adhoc, is transferred and posted 

"as ADO/Library on adhoc basis, :

Shri P.K,Misra, ADOAibrary, adhoc, is to .move first 

30-8-1987. '

2. Ihe charge report of the officers mny be

£orv;arded to Estt-II Section in six copios.

A-uth: D3*s orders dated 15-7-87 
in file No. DG/Crp~77/G.

Lucknow-2 26 011. 
Date; 4-8-1987.
File No.DG/cnp-77/G

Jt, Director/Admn-II 
for Director General,

Di itritution

JDA-III DD/Dd C . DDE-ISr.Dy.DG JDF JDA-I

DDE-II DD/A<inn , TEN l AAO-I & II Audit Officer 

SOE-I SOE-II SOE-Ili SOE-IV SOE-V SOE-VI 

SO/Rectt* SO/Admn, Sb/Stenos SO/Pass

(Telecormi) Tele. A>‘5istt'. Commandant. Estate Supervisor . 

Secy./RDSO C.ass I". Offllcers Association/ Receptionist-I & I I  

Offit^rc concarnea P/File ^btice Board



III THE cr:NTiiii AU.:ii::sTR.vrivi; tkibum al  

: CIRCUIT B3NGH, LUCKIXV/

I Registration No. 22 ox 19uS(L)

Srnt. S-L, Daur & others AppX 1 c CU.1 G s

Versus

"A

) .>/' 
—“■ y^.

unxoii In(ix<5 ocii0is #* • • • • • • *##* •  fiesjporid̂ îts

1

i  Rejoinder a m d a v it  to the ivritten 
1 stateViieiTt filed on bchalT of respon- 
' dents 1 & 2*

I ,  3mt. G. Chatterjee, wife of Sri K*K,

Chat tor jee, resident of /ilchtar Kan i.il 13 0/14, J .C .

Bose I'larg, Ludcnow, do hereby solemnly afririn and 

statd on oath as under :-

That the deponent is applicait I’lo.2 in the
I

abovsi application. Sue has read over and understood 

the ^ontents of th« \vritten st£.tei,ient filed on behalf 

of r0spondents 1 and 2, She is fully conversant^ with
I

the facts deposed to herein. The deponent has been 

authbrised by applicants 1, 3 and 4 to file  this 

rejolinder affidavit on their behalf*

2. That the contents of opening para of the

v/ritjten statement, in so far as they relate to solwim

affirmation, are denied.
1i
I

3« < That the contents of para I of the v/ritteii

statetrisnb are not denied to the extent that Sri S* Bhatia

is ii«̂ orking, as lie pat j Dir'fector, 2st3.blishment-I in the
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S,D.34C* Rest of the contents .are denied as neither 

the wifitten statement has been filed on affidavit as 

alleged nor there is any authorisation of the respondei'^t 

ilos.  ̂ and 2 iii favour of the said Sri S. Bhatia to
I

file bhe written statement on their b e h a l f S i n c e  Sri 

Ehatija has not bean impleaded as a party in the case, 

he hii^TiSelf, by virtue of his desi^ation , is not compe-
I

tent ito file  the written statement. Thus the written
t

statement filed by Sri Ehatia on behalf of respondent 

Hos.jl and 2 cannot be treated as a valid record to
I

decifie the case*

4. 1 That the contents of para li. of the xvritten

statj'ement are contradictory to the averments made in
1  ̂

pari V1(11), (12) and (13) of the so-called written

sta|.ement; hence denied*

g

A

-5Wn :T

5, t That in reply to the contents of para II I  of

thd so-called v/ritten statement, in so far as they relate 

to ;the history of the case, it is respectfully submitted 

th^t it is incorrect to allege that the upgraded post 

o f  19^1 of Chief Documentation Assistant was operated 

as: Assistant Documentation Officer (Library) and for 

tliiat R & P R'liles as contained in Annexare uo.E-l were 

notified under notification dated 10,4* 19^4* The aver- 

rn.i$its made in the para under reply are incorrect rather 

f^lse on the face of the record. Annexura ICo.4 to the 

a|iplicctiGn under Section 19 of the Act is a letter of 

respondent Ko.2 and this letter was issued on 5.6,1957
I

that is rni-ich after .the notification of E ^  P Riu.es on 

it),4 .19^4 (Annexure Ko. R-1). In this letter, the
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Ann exu re-10

position wiUh regard to creation of post of .^issistant
I

Documentation Cfficer (Library) has been sufriciently 

explained s.tipportin,, the claim of the applicants, xiiua 

the face olj the documents, it is evident that tne i&P

Rules (Ann .̂ xure E-'i) do not pertain to the post, of
1

Assistant ,bocumentatiun Cfficer (Library) which was 

exclusivelj'y created for Library Section after surrendering 

one post jf  AsoistCuit Librarian. Thic is evident from
I

the order;'dated 27.4.1931 rogarding upgradation of one 

post frorij Group 3, that is Class j.11, to Group d , tkat 

is Glass .11 in the scale of R5,650-1200 as Assistant Docu- 

mentatioifi Cfficer (Library) on perrn.anent footing. Conse­

quent upjgradation v/ithin Group G (Class I I I )  post was

i ■ ■ ■ 
made to jensure corresponding reduction in the base

grade ii-j teriaa of the Railway Board^s letter dated

2C.3.19B0. A photostat copy of the- order dated 2 7 .4 .Si
I

upgradihg Class I I I  post in the Liorary beet ion to Class

I '
I I  posti Assistant Documention Officer vLibrary) is 

filed ^s Annexurc No.lO to this affidavit#

In viev;' of the facts mentiv,-ned above and
I

Annexijre ” o.lC and as also evident from Annexure ^.o*4
I

to th& application, the avormei.ts Liade in the para undor 

reply arc v^Tcng, false, misleading and unv.'orthy of 

crodgnce- The respondents ar<3 put to a strict proof 

of tlfieir allegations and that lii the 2.nterest of jus>-ice 

the/J aro ruquirod to produce all those documents in 

support of their contentions that the FtcP Rules contained 

ia 4nneuure R-1 v^ere frai-od and approved after due consi- 

derlation of the facts available in Arniexure r.o.4 to 'one 

apii-ication. Thas in the interest of justice, this
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Ki|)n’ ble TriLui'i.cJL may be pleased to direct the respon- 

dpnbG to produce the said documents.

>■

That .the contentg of par'a IV of the so called 

ritten state.nent call for no remarks*

» That the contents of para V of the so called

ritteii statenBnt Q,re denied and the averments inade 

in para under reply^e  reiterated# The respc^ndents, 

the para under reply, have given no specific date 

vkhen the cause of action, according to them, had 

pinally arisen much prior to coming of the Administrativf 

tTribunals Act, l9o5*

That the contents of para VI(l) of the so 

^called v/ritten statement contrary to the facts mentioned
i

:in para V I(l) of the application are denied and the 

averments made in, the said para of the application 

are reiterated*

9* That since no reply against para 2 of the

api-'lication has been offerred by the respondents in 

their xvritten statement, the averments iinde iii the 

said para 2 of the application staid admitted#

10^ That the contents of paras VI(3 ), (4) and (5)

of the so called Vvritten statement call for no coniments*

11, That the contents of para VI(6) of the so

called v/rit:en statement are denied as they stand 

and the averments made in para n { 6 )  of the application 

are reiterated. It is further submitted that the channel
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of promotion and the R&P Rules as mentioned in the
i

pai^a undsr reply have no concern v.'ith the post of
I

Assistant Documentation Officer (Library) exclusively 

sailctioned for library cadre as evident from Annexure 

rJo.14 to the application. The intention of E&P Roles
[

is 'not 30 as mentioned in the para under reply with 

regard to channel of promotion by including the post

Oj

sar

Assistant Documentation Officer (Library) exclusively 

tioned for library cadre.

It is further clarified that the Documentation 

as 'well as Library Departments are tv;o separate

cadres in R .B .S .C* In the Documentation Cadre, there 

are posts of Chief Documentation Assistants in grade 

Rs#650-960 (RS) whereas in Library Ga.dre there is no 

po^t in grade Rs.650-960 (RS). The highest post avail- 

abie in Library Cadre is of Senior Librarian in grade 

Rs«^50~900 (RS) • Thus the staff in grade Rs#650-960(RS) 

in ’Documentation Cadre is always senior to the staff of 

Lil)rary Cadre and by virtue of his seniority and grade, 

wh;.ch are counted in the selection, he is bound to be 

sejected in Class II post of .\ssist£int Documentation 

Cfticer and the library staff, being in lov;er cadi'^V 

gi‘$.de, are bound to lose the chance of promotion in 

C1̂ 4Es II post of Assistant Documentation Officer. ,

On the other hand, the Documentation Cadre was 

already provided with the posts of Assistant Documentatior 

Officer even prior to coming of M.P Rules contained in
I

^inhexure R-1 to the so called writtei statement whereas
I

no. such post was available in the Library Cadre prior to
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"a

197^ and the future of library staff, in the matter of 

pro mot i&n, was blo ck ed•

' Keeping the above facts in vie\f, the competent 

autborfty, In order to provide a fair chance of promo­

tion tp the library staff and maintain equality in 

the ma,tter of public employment as guaranteed under 

Ar/ti(iles 14 and 16 of the Constitution of India and
I

specially for the reasons that library staff wer:- not

being' given promotion in grade fis*650-960{ES} and Assis-
I

tant 'Documentation Officer already existing in tne caare
I

of Dc^curaentation being a separate cadre, one post of 

Assistant Documentation Officer (Library) was sanctioned
I ■

in the year l9Sl exclusively for library section as

evident from Annexure No*4» Thus in these circui'nstances,
i'

the I staff of Documentation Cadre, who xfere already 

benefited, have no access on the post of Assistant

Docfiment at ion Officer {Library} exclusively sanctioned
1

for| library section. Thus the R&P Rules contained in
1

Anr)iexure R-1 do not apply on the post of nssistarit 

Dotuaientation Officer (Library) excroDively sanctioned

lot library section thou^ it provides a chance to the
1

staff of library to apply for the post of Assistaiit
i

Documentation Cfficer (Documentation) as in that cs.dx'e 

t|iere are many posts of that rank/designation as v.ell 

ais in grade Rs*650-960(RS) •

I

I In an> case it is relevaiit to mention nere

that the interested persons, by misrepresetit at ion of 

facts and without bringing the facts, already mentioned 

above as also contained in Anne>:are-4 to the applicationj 

to the notice of competent authority got the rules
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approved; as contaiiied in Annexare E-1 to the so called 

written .statement and they are being wrongly applied on 

the posi of /iGsistant Documentation Officer (Library)

excluc-i|/ely sanctioned for library section. The said
i

Rules (jAnne>aire R-l) are self explanatory that they
I

do nut ;pertain to thepost of /issistant Documentation
t

Officet’ (Library) as no such word has been indicated 

thereih*

In the end, it is farther requested that this 

Hon'ble Tribunal may be pleased to direct the respondents

to produce all those documents showing the facts that the 

B&:P R'ules (Annexure R-l) v^ere got approved after bring­

ing ijhe facts mentioned above and as contaiiied in
I

Anneicure No.4 to the application and they do apply even
1

on the post of ^.ssistant Documentation Officer (Library) 

exclusively sanctioned for library section*

12.; That the contents of para VI(7) of the so 
1 , - ■ 

caljled v/ritten statement are denied and the averments

wade in para VI(7) of the application are reiterated*

Th^ Annexare Ko.4 to the application is self explanatory

1

and supports the contentions of the applicant rrientioned 

Inj the para in question.

It is further subrdtted that fi’om the contents 

ojT par« V I(7) of the so called written statement, in 

sjo far as they relate to upgradation of 20 posts, it 

'is evident that the J&P Rules contained in Annexure-R-1

4-3 apply to that post and not for the post sanctioned 

for Library Section exclusively. Annexure-4 to the 

,applicai:ion which v/as issued rimch after the notification
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of the K|cP Rules is indicative of the fact that these

Rules do; not apply to the post of Assistait Documenta-
(

tion Officer (Library}«

!

1 3 . I Tliat the contents of para VI(S) of the so

c alled  .'v;ritten st:*temeiit are dtsiied as stated and the
i
t

averments made iii para VI(S) of the application are
1

reiterated •
f
I

/

1 4 , j That the contents of para VI(9) of the so c^lec 

writtte staterrent are denied as they stand and the
1

averaipnts made in para VI(9) of the application are
I

re it €frated»

f ,  ^  . c- ^

1 5 , I That the contents of para H (1 C )  of the so
1

call'ed written statement call for no remarks since 

admiitued*
1 '

1

1 6 ., That the contents of para (12) and (13)

of ,the so called written statement being evasive and 

corjtradictory to the facts mentioned in para II of 

th# said written statemaat are wrong, hence denied#

In, such circumstances, tlie averments made in paras 

VDjd'i), ( 1 2 ) and ( 1 3 ) of the application stand admitted

bjr uilO X*(3S p O i i G «

1 7 . That the contents of para VI(14) of the so

(Jailed written statement are absolutely wrong rather 

jt’alse, hence denied and t-he averiuonts made in para

of the application arc reiterated. It is further
r

:sub;niti-ed that Aiinexure-4 to the applicav^ion is a 

'document of the respondents therrs elves v;her- în they 

have clearly admitted the facts stated in para ’/I(14) of
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the a|>plication. Thus it is evident that Uio respondents
I

have liot coiTie before this Hon' ble Tribunal v,’ith clean
I

hands
I

I

iSf I That the contentc of para VI(15) of thc= so 

collefd written statement al‘e denied as stated and the 

aver.nlents made in para n ( l 5 )  of the application are
I

reiterated* The respondents are put to strict proof of

I

theiif allegations and they are required to produce the

relGfant draft In raspect of the post of Assistant
i

Docu^nentation Officer (Library) alleged to have not 

been approved but approved in the manner as contained 

in .̂ If'nexuro R-1 to the said it ten statement.

19* I That the contents of para VI(l6) of the so 

callj'ed written statement are denied and the averments 

mad0 in para VI(l6) of the application are reiterated-

20* That the contents of para VI(17) and (l3) of 

the'so ' called v/rit ';eii statemnt, in so far as they are 

contrary tc the facts mentioned in para VI( 17) aid (lS)

of the application are denied and the avermexits iTiade in
1

par'a '71 (17) and (li5} of the application are reiterated.

It is further submtted that the respondents have given 

a vlrcng chai'1; of channel of proraoticn as the Senior 

Librarian has no a'/enue of promotion* He or she has no 

ch|ice of promotion as Chief Documentation Assistant in 

gr^de Rs. 650-960 (RS) v/hich they have v.Tcngly mentioned 

inf the para under reply, /lanexure Ko*7 to the application
I

is- oelf explanatory in the matter .The said '̂*nnexure 

refuses proraotion of library staff in grade Es,650-960(HS),
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21. ; Til at the cont-or.ts ox para 'JJ (19) snd (2) beiiig

based ori t,iisroprosentation of facta arc denied as
f

statod fuid the averments niade in paras VI (19) and (20)

of the .'application are reiteratod#
i
I

22# I That in reply to contents of para VI (21) of
1
I

the sj called written statement, it is respectfully
1

submi|>ted that the agerments mentioned in the para
I

undsrj reply are misleading and they are incorrect as
I

stated. Tlie rule in question do not apply to the post 

of Assistant Documentation Officer (Library) nor they 

hav^ been franed for that post exclusively sanctioned 

foi:'library cadro, hence denied* The respondents are 

putt to strict proof of the allegations v;hich they liave 

made iii the para under reply.

2)* That in reply to contGnts of para VI (22) of

tfho so calxod wrxttSi soateiiie-ic.} is xc!iL!pecbfUa.ly 

Submitted that it vroulJ be highly unjust rather 

prejudicial i f  the respondeat No.3 being one of the 

candidates for the post o f Assistant Documentation 

Officer in the selection, Vvrites the c o n fid e n tia l  

report o f the candidates wlio are also elii^iule to face 

: selection for the  said post in pursuance of the Rules 

(Annexure R-1) as s tat 3d in the para# In this v;ay,
1

there is every possibility of the applicants' confiden-
I

tial reports being spoiled by the respondent No.3 in 

his ovm interest to get them unfit for promotion.

24. That during the pendency of the above appli-

cation respondent No«3, who has beai v/orking as Asstt» 

Documentation Officer (Library) on adhoc basis, has



-11-

X-

beerx! promotod to the post of Asstt. Docurdent£ition
I

Officer in the grade of Rs.2000~3 500(HS). His empGiiel-
1

ment is provisional aid is subject to amendment/re vis ion 

in tbto as a result of final decision or any other 

ordeirs passed by the Hon’ ble Central Administrative 

T r il^ a l  in case Ko,544 of 19^7. This promotion has 

beer̂  made in spite,of the prayer for interim relief in 

the I application that respondent No,3 belonging to the 

Pub3[ication Cadre working on tho post of ADO (Library) on 

puri^ly adhoc basis may not be regularised and confirraed 

on the said post of ADO (Library).

25v' Thao in reply to the contents of para VI(2 3 ) of

thej so called written stateiic.it, the averments made in 

parja VI(2 3 ) of the application are reiterated and the 

averments made in the written stateinent being misleading
I

ar 4 'denied*
f

264 That the averments made in para VII (A), (B ), ( G]

ancS (D) are denied and the applicants are entitled to 

th0 reliefs claimed# ^

Luicknow Dated; Deponent*

Apjril 2g ,l9^9 ,

Verir icat ion

I , the above-named deponent, do verify that 

the contents of paragraphs 2-̂

o|’ this affidavit are true to ray ovm knowledge aiid
f

tliose of paragraphs ---------- -
I

of this affidavit are believed to be true b^ the depOiient 

on the basis of the advice given to her* Ko part of it
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is. fal^e and nothing naterial has besi concealed.
]

So hel,^ hie God.

Lucknow Dated; 

April; 2g ,19^9.

Deponent

I identify the above-naraed deponent 
v/ho has sigied befoi^pj ni3»

Advocate.

/Z ^ :, 

. '

Sî CL̂ A* ^  V̂ Ĉ i)n>̂  
S rn t; S h ash i S r iv n s ’.' v’a

' •: r

<■ 'ath ''Vm-rnu

Allahsib^id !-ii&'- !,M

ucknow B ' ■ ■'’ aovf,„ „
_r .n ,, xg .c ,.g3o

/3
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